s»
Loans Displaced Persons
in Tripura

which was passed by the Lok

Babha at its sitting held on

the 17th November, 1858.

(i) ‘In accordance with the pro-
visions of rule 125 of the™
Rules of Procedure and Con=-
duct of Business in the Rajya
Sabha, I am directed to inform
the Lok Sabha that the Rajya
Sabha, at its sitting held on
the 2nd December, 1958,
agreed without any amend-
ment to the Poisons (Amend-
ment) Bill, 1958, which was
passed by the Lok Sabha at
its sitting hcld on the 19th
November, 1958."

(iif) ‘In accordance with the pro-
visions of rule 97 of the
Rules of Procedure and Con-
duct of Business in the Rajya
Sabha, I am dirccted to en-
close a copv of the Workmen's
Compensation (Amendment)
Bill, 1958, which has been
passed by the Rajya Sabha
at its sitting held on the 27th
November, 1858

12,03} hrs.

BILL PASSED BY RAJYA SABHA
LAID ON THE TABLE

Secretary: Sir, I beg to lay on the
Table of the House the Workmen's
Compensation (Amendment) Bill,
1968, as passed by Rajya Sabha.

12.08% hrs.

PETITION RE: REALISATION OF
LOANS FROM DISPLACED PER-
SONS IN TRIPURA

Shri Dasaraths Deb (Tripura): Sir,
I beg to present a petition signed by
2,853 displaced persons in Tripura re-
garding realisation of loans from
them.
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12.04 hrs,

MOTION RE: PRESENT TRENDS IN
THE EXPORT TRADE—contd.

Mr. Speaker: The House will now
take up further consideration of the
following motion moved by Shri Lal
Bahadur Shastri on the 3rd December,
1958, namely:—

“That the present trends mn the
export trade of India and the
state of the textile industry which
contributes materially to that
trade, be taken into considera-
tion.”

Shr1 Ramji Verma will kindly re-
sume his speech,

shrl Tangamani (Maduiai): Sir, fox
this particular motion 6 hours were
allotted. Yesterday, when it was
taken up, the hon. Deputy—Spea‘ker
wa- pleased to observe that the time
may be cxtended.

Shrl Raghunath Singh (Varanasi):
Sir, at least two hours more are re-
quired for this very important dis~
cussion,

shri A. C. Guha (Barasat): If the
hon. Minister makes his reply to-
morrow morning, the whole of the
day may be utlised for speeches by
other hon. Members.

Mr. Speaker; Let hon. Members be
prepared to sit up as long as possible
today. We have four hours; I will
extend it by one hour. Up to five let
us go on with this.

st v wo wai: (FaE) @ M,
gTee #1 agrar & ol o W
aee & fag & g8 gud @A
ATEAT F | I H AT W A F
eI # oY |

WY g A W RN
Wi v & fog frafe & & AR
frafr vt & fNQ oA A W
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T § 1 e Wy W A §
qvaR & wofr dwwerew <ol ¥
frafa & g & gt @t & aoe
W AT § | QET WA & forg Y A
PEaEh g g yew d 5
B0 STE WIS e §9 g Wi
TR Gt & ww Jewd feafe it
wifge) 7 & T T §4

T T HTE UTH GICRT FT HH
W § §A § Jgh fag @R ag
T 3% T WY § i qogdd Ay # fwar
ara fxg N gz T W @, {5t A
AT A AT Y TG A O
T ATE ST T $4T FEAT AGH
a1 afer ow ag ¥ fwddwde ®
sYeETE AT e

T A FATN WTAT § WAATE-
WU WY, WTEETRATT &1, WAl &
AYAE WX AHwor 71 9K @
AT aga SqTeT AR fawr ImaT § 1w
o dewi feafe €t e § s
BT §, W gAY I WK TR
¥ qwaR ¥ gak 2@ § wod A Ay
QYT FAT §, 1 39 faw WA
O ATEEIATT  FAT @A IE L §
wiife 3u% fa aga maw § @ &)

IO H W @ W wr §
W T ¥ 39 fram s g
§ | WrETaREE, o 9k ay-
AT & AT 9T W qOGA w g
$ § dfer I fawr miferet & @@
et @ §, o1 gt 99 &, A
oo §7 § 379 ¥ frwr & v frdly
W ¥eady o fear onan €, fedlr @Y
s P fegr aran § Wi S T
giw WX WX Wk P i g T
wfm daw ficar amar €, ST & W

1989 in
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vt & avee faw Suy § a1
9T ITHT T W &1 o< oW ooy ¥ ok
JO T ww wwar | fretande @
ofr o g v &1 Wi e a@ g
TR § ! T A gE & g &
WTE JTHA TEAT STV |

& 7% e § fie ot Sfa g §
Rz wanfM I gRcAw Y
FAZA ¥ T ¥ v § WK fw-fm
T TW I, 99 ¥ WK OF 0% 9@
¥ ¥ Gy § T w rar § | AT o
qg Aqg wTHT S FrAv F wew gan
MMM ITRMAETE R AD®
TG FT F THY G4 § ¥ Freverd §,
o1 9 qg §T I widT § O 9
faers orf Qe A fagr amar
BN awdds d ) wm A
firT T 717 9T §, I A8 ¥ agi ¢
T Wt o 17 § | dfeT G T
17 Fred § W1 qogdl A qaq g
fa=r grar 1 o7 dfgae & fawrs B
Q@ g fran onar 1 S ATS BT
ferar wvar €1

& avg ¥ wrf Sty s § W
AT MR § 7€ AT arar § A
e & Yoo ¥ WX & 1€ fwT wmar
&1 7 #rE g7 A w@n ) e fy w
% 91 wrRwy faar sngar ag O g
&Y et e SwaY a7 avay o g
&, afea e wregm Koo gt feax
TG IAH A TR F AT T ) @
) #iwae B fya son wfgg fs
T ¥t fw wadlr § frwsr oo
TIAT MR AT U7 § | T 6 T B
sy g fear wm

N § A pET O & A
TAAHE ¥ XA $TH NNT § 9T war
@ ¥ T wrw 3§ T I



o § ic ww e 33§ o oK
v wff frar amy afew 99 e &
s et gt firr F wfew ¥
o feqr avar § | & A qg WO W
TowIeN A ST @ WK
fewre v @ v § 1 W fredde-
e o gy W # WA |
oo 73 Wi wy wr fie o e g
W ag i W ST g1 sEw
feffedua wff Fowrer o §) afew
o faw OF W F qw W T W
e et § oY ag gud e frw &
I AT ¥ T« qf § ) qg el
et ot o W ot R 1 T
Qa wdx fod a & 1 = e wv
feffiado off e I o giw
aTw ST %1 fear wr § | i W g
faw e 3 § A o e ¥
wgrAaT Al AT § | e g o faw
wdr § sud Tk § v v ¥ g
R e & wreslt o § Wi awi
9T 9WTT 9T §: §: qEA @A § afe
I gford ¥ § foelt ot §
R 39T qaq =R ¥ faw ¥ fear
AT § G T W W F wQ
B &1 ag O A qww & T wwelvy
e fod g made w o forn,
wodt ot st w7 oft foer fv g
¥Re {1 T § AT N Gwwr @
foray 7T | ST raTar e § o Qe
o an A g
MA@z wm o N
T ST W Fararearn § gt o€
e 7 QT & Mgy § g ave
% a1 wAT § it 71w 9z @ W
fored wwg! N awd WA & &
W gHA WT §T 0% ILREI
v g g 1 OF faw & afew
wirey s ww e & o firer Y o
Pt wrbn wilfe smaww e F
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Fx womy Tt § 1 wfeT & Wk W
g Oy dwr W e § e R frer
7 g ¥ &vw e wOd & foe i
g 9% ¥ fag wire o @ifew
WUTAT TENT T T ¢ | G aew §
# a5 & an seel e & fa
wg dewfe o wrgar § o e ow
firer @ g ey & frerar & 1 o e
w qeT T/ | wfewl 7 30 qw &
T Ty Ay | 39 fowr f oF qré
vl T ¥ a1 age ¥ o fwr o
o wTfiee § IE® AT 9T IFA q9AT
gar $few 3o,8% 000 & TUT
¥,33,9¢,350 & frar 1| arlt I
&g e ¥ W WA wfew fen oy
QU 9 A qTATEL q AT A FAT
wfoar | ¥ wwmar o ford §
ag 32803305 1 TEE® wemAT
N IR FEQ (T T g
ﬁn'ﬂ'l'g!ﬁ i,u&,eu,nooa lm‘*qﬁp
forr Y & <1 Fre Fearfore fear €0
71w 2 v frw @ ¥ goeT W@
st fem oA & 1wy wn 3 e
T &Y F ITT HATHE €8,80,25Y
Wt feffeer @t feer g
g & R0,%0,3R8 TaAAE # 2wy e
2 3o 7w, fedfide arer § 39,99, 90¢
WX w7 & fag & g o080 WX
T A fer d 23,23, 90 W7 Y Feew
A W AR | E LR0,¥eY (TF
o frm &1 wiw dqwdfied (i fom
w7z el fvwar €@ so® @
W & I 3@ faw 77 Afew s
 fe 1 5 & ax §9 faw W A=
forar ST Wit s o 37 2 T
FT qF AFATA AT AT |

A FuW A g wran fF w4 o =
i gk are gt & § @ awdAe
I 9% Qe vt ff At 1 o) fee
weT & v Wi AR 9 aare W
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. & fr sysfiefedr agr€ amg, T = % v wefew o € 1o o
o firaT 9T | T, ¥ SEAT T Tfﬁfq’ei\'w;r?rmahﬁiuz
gfr og wafim § fasfemrong ? w3 1 gfte & sarer & s wgrr

LR R el of v Ladts ¥l

& wrar § fir 3w & fay s qrad
oY FA & oy 7w <o # w@w
¥ frg, TR It & T 3 ¥ fag
U T AW FT QU 7T & fAg
o wré g fear amar § av #1 w1
fipar SmaT & A 29 §F IEET @
sr¥fag tac 1A 3 @
ag gudr foar & @i A% w7 § )
= 47 ®w frrm fear ar gy
Meva FTHT 7 4 o & € g
WX § auqr gAT TEIT W7 §, TF WK
T T 3T FATA AT AT ¥ ST
WATE A T A FIAT § 1 g
Fv wwqts T F1 AR A A & 1
sqrar ¥ e gAver wAA ¥ faw
w1 53 fear a1 A0 § ® ST AR
& @ dr & @ W g Tma e g
‘QRIIE FTAGA FFAATALE N
s Fz oA § fF e vt
T FEim®m | A & weAT o
g adwes s@d e a5
wifad § A1 a8 13950 & I90A AATA,
I GRERTT AT T T da1 Few
1 TF s IHrEEE 4 A I g
& <% s ¥ yven 39T & fag ag
g o FEaraar & T T 97 §
i s SFTERE A9 18 99T FIW §
w74 AT & A1 faw afaer &
T2 Gg T A1 & frv a7 917 § Wik
38 frwr omr § @ 7 9
&, I Ra 7 ¥ 7w F ¥ F aw
& Forr § o e A v Ewi
@ I § SRR AT T e F
ayud 3z v A Bifw v g W
R g W s  fr v

aTq & qT9 qg A qearar I g
e sirac-sieem 8, a2 e faeger o
g 1 & oo Frazy wom wEa £ B
w4 W Aifeaw syrEr ww e & W
HIET WX GIT FIET &5 ¢ 1 Bz T A
fred & @ sy frralt € & 1 W
QI w137 e Ferar amar @ @Y e
Yo FiTE i1t fmm ¥ ww
AT AT FT AT A T@T F7 efw o
2w SmeT § 7 agt 9% qg Foray w4
fis ey foet F oy A@ W
g a7 ¥ w79 3 FAT ¥ vz agm
¥F ZAIT ATIR AgT T § | W
Air Ffeaw w1 wo7r fomms & anyy
ot saray fAwTeT AT & 1 LN W ERT
dar fr v Al wRE 6
frqvZ 7 aurET AT § Lo AR 7T difaar
14 7 difzgm 741 78 G AT 1800 B
W17 @A § AT wawt T g fie Lo
|re & qong Qevo wA AT AL
AT A W eyy 7 wfear 0 W
wy A w4 Afer (Exe 7 o000
o T 30 0% | frwe gF e §
i st fowmos frg e AT g o g
&y 3 fir 32 o< fafawe o= & fag
T W & @ & wEt 7 3w @
§ smam = war § WRoEw
arex AE T & fr va w1 g sfawy
e wrfR | iz ® W WIT qREw
GECEI R LR CUIRURISTE
IO THIA T qT, e F wIT Y
| A g1 a9 o) ks F @A
TR R W @R

e g frr won wifgd fs
T v few acs ar o g | g dem



167 Motion re:

v fe g e firw oy ¥ A
W & | O% ITF ¥R UTS  SYew
W § ¥ qre g §, e
o A g § R gEd ARl
oft THTQ N N F W AT § A™Y
7g ¥ g § & wowr Wv &, v
weT FaTC w1r foX fe W g q av
fagh) §9 T A AT WA
AT qGT T & f6C AT & A
§ & o ST (et B AL A |
FT T wEATEHAr § |

st f g § wgr mar § f w-
O} W e AT AR aR few
€, & e faQy A g1 q9ga 7
T WX R IT 7 fadn (A g
T & 9 T AT AL ATRA § |
ALY TR F1T § HI9 TG T T [ H€
W SrERaT &0 g afew @ @t ag
w6 ag q@am ) 917 e 99T W
AF {1 W AWEE A v w9 FY
AT F FIHT WIGET ST S AT §
g 9T LA, AT F2F § qg AL W
HI?T &% AT | §H AT &9 qAT T
W W9 fAr7 &3 1 WIOET gAr T9wn
ffam g s R W H @ &
TE & | WAL IR QAEITE FEAT E ar
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TH (TR B qu g 7, davewt fye
THAAT Y Tarw & AT # AT 4w
ferg &< f 6 SR e g el
F g AR § W17 S TET F
o w1z e T o s & gaeas
& I 7 | g O Bl foey &
w7 o mrdtafes weid o gt @
ESL R AET A EICE e E KT
fergr o (% oF a1 & fory g0 suTaT
SYTET UHRIE VAT § AT TR § Fqra
FIRA TFEAT FAMAT £ A I /A&
forg A FeAvsta, A1 fefade, A7 &, @Y
fefsrfeaaa 2rar 1 s s g @ wX
27 g fw areg 78 & fag Hr§ s
a8 fear smoar, wrf fedrie =@ fear
arem, #1€ Zaw T8 faar wrow @
TGN A TG A g Fgwaang fs
st A s A es g s fag
T W 59 A<y F oy o
e ENIT I TEW & WINIC 9
T A% NTSHT HY F7 FH oo
#r wfaw 7 ufy® PER w9 §,
QAT 371 §9 a0 § W et oy
a a1V WElA ¥ WY TW W B
QA A F7 AT | A AT AgAr
fe faer mifers w1 o tog dae g ?

Iu g Wiy A7 T TgT T HAT TFE W4T 97 WY

. Sk e 18 —— 3G U F WS I FAA W fafie
. OPeaker; e on, em - . = %

must conclude his speech. The other mﬁﬂsvﬂrwmm%mﬁ

day he had taken thirtcen minutes faent & wrfas o< fogT T, I8 awm

and today he has taken 15 minutes.

ot 7o wo awY ﬂﬂ'?ﬂ'i‘(ﬁm
fed 21 g1

oew wgen . Qi A ?
He may conclude in two muinutes,

Wftvre wo wwt :  ag Frder v
g § 1% WU §Y 3 & gRY
wEEee O B quqy v § Wi

I afew < faq 07 aix fodt §
A1 2 gAY, fedt & A fiw g ER
fodT & a7 ST g w1 fagy mar )
&S 919 §Y /19 §wEt XIgQ # fma
gt ¥ faur mar 1 @y o adwT §
19 §T §T g WO T E | Ag W
T WY T A W, T W WG
A T AT G QRIS A1 7 vy
) & o 7y a0 g 3w A ard
¥ @ W AT g A wonw
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O v ag o Feqwew g off §,
o of § awr gl and o A aelr
uigd ¥ @y o § I 8§ AW W
6T § | g7 WEY & e e ywee
& war § W e w1 Ery T o
G ) TN WEAE ANFTAY
YR & gl ant o o el g ¥
faare s ofge

qRT AAEE AT A @ § fE v
faw gzdt wrr fed, o & grw
qwg, v2g wew @ wzh T §
ey wawlt W gzdr oy €, geiw
Tl gz I & AfeT v
At T § 1 e fagdm
e 388 fA—-3sy  A@—- aur
YRR s @™ &
Ao AT 9T TAraT AaT § WK I
I 7l & farirs sy ferar AT €1
Y § ET T W e o § §
Y e § Y aR w6t fafe
w3 @Y &, M wve Y ag 3w W@
§, @< fanw ¥ famrd feen v &
WY QR BT I TG FA, T WTE
oy v T aTe A FA, BE AW
AT AE € W A § wE A 3%
AT F | AAGE FTHT T AT B AQ
SEFATX @ AT F qOX §1 7 frdeT
wTAT SIgAT g 16w fawg o3 @ aga
sTayiw faare s wifm wk o
#Y forT #Y FgTAaT WY WTATAHAT § IAH
agae qgatdr wifza At e @
FAF # w7y fogia fer g o
T Wowr IO AgraA 70
Shri 8 A. Dange (Bombay City-
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also seeing better days. When this
problem is passed; what is the analysis
given to us® What 13 the reason?

Now, the hon. Minister's statement
gwves a proper approach, no doubt,
and I must congratulate him for
making a frank statement I will
come to the content of that statement,
but I must say this 15 a frank state-
ment But I would wish it were more
exphcit, explicit in such a way that
it would help the country to think
about the problem and its solution
in proper perspective

What 15 the main thing that he
says? The main thing he says is that
our exports suffered for the, simple
reason that there was a recession 1n
some of the industmalised countries.
That 15 the main event.  Why has
our economy been thrown back in ex-
ports? Because there was recession
in some of the industrialised coun-
tries He says-

*This decline, as I have said
before, has 1n fact resulted largely
from the decline in commodity
priees, and from the setback in
economic activity in some of the
highly industrialized countries of
the world, more particularly in
the United States and later in
western Europe ”

1 am thankful for the statement, be-
cause there are enough leaders in
this country and there are enough
leaders even of the Soclalist Party
who say that we must link perpetually
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umwmmmﬂch and

upon
depend upon
industrialised countries of capita-
Europe and America. well, we
linked, and the setback in exports
m the proof of it......

Skri C. D. Pande (Naini Tal): A
recovery there will bring recovery
here also.

8hri 8. A. Dange: Wait for recovery.

t we will recover we will know.

rarjibhai will tell you what we are
going to recover.

Therefore, the recession in exports
is a clear proof that our economy is
very much linked to this economy of
America and western Europe. And,
what happens to that economy? That
economy is a capitalist economy which
was supposed to be a progressive capi-
talism and a democratic capitalism.
That suffered a setback and along
with that they sent that setback to
us also. Not only to us. I am thank-
ful to the hon. Minister for having
put before the thinking men of this
country another fact, that it is the
fate of all under-developed countries
whenever they link their economy
with the capitalist countries to suffer
a setback, to suffer ups and downs
and be at the mercy of these capita-
list industrialised countries. That is
another good lesson which are put
before the country. But the misfor-
tune is that sometimes he cannot be
frank or he does not wish to be frank
or, perhaps, might be, he has failed
to understand sometimes the problem.
For example, when he calls these
countries ‘industrialised countries’,
why not call them by the straightfor-
ward name ‘capitalist industrialised
countries’? There are two industria-
lised countries in the world: capita-
list industrialised countries and so-
clalist industrialised countries. And
Indian exports have not suffered a
ootback in their lnk with seclalist
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industrialised countries, wherever we
have depended on them. This lessom
is not clearly stated.

In the next paragraph he says:

“The House will be interestad
to know that imports into indus-
trially advanced countries suffe-
red a significant decline during
this period, and consequently
most of the undeveloped countries
dependent on the export of pri-
mary products were unable to
maintain a high level of imports.”

He said that the undeveloped countries
of America have suffered 20 per cent.
to 25 per cent. fall in their exports
and naturally suffered in their econo-
m,. -

But, he says: “industrialised coun-
tries”. Well, wherever we find our-
selves linked with socialist industria-
lised countries what has been the re-
sult? The result of link with America
and western Europe is well known.
It is admitted very frankly.

Shri Tyagi (Dehra Dun): But we
suffered in respect of China also—coal
and textiles. i

Shri S. A. Dange: Until the tax
comes out, please wait. Have patience.
I will quote your own authors, nob
mine.

Shri Tyagi: It is wrong information,
I believe. 1 am glad.

Shri S. A. Dange: Please wait for
the right information. We are talking
of exports. My friend Shri Tyagi

ing to industrilized countries not
only textiles. Just wait.

What happened? Here 1t 15s. “The
increased demand from Russia and
other Communist countries has pro-
vided an outstanding feature of ex-
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Eyropean countries have accounted
for exports of about 1,400 tons. Of
these countries, Rumania, East Ger-
many and Hungary"—that most be-
Joved country of the Praja-Socialists
—‘have made substantial purchases”
despite the hanging of Imre Nagy,
“and the total purchases by Commu-
nist countries thus amount to about 46
per cent. of the entire exports.”

So, primary products exported to
socialist countries have gone up and
not gone down, Primary products ex-
ported to the rich dollar countries
have gone down and not up. That
is one lesson for my friend Shri Tyagl.
On the other hand, trade with
Arnericn, Yhe prmcipal buyer m re-
cent years, has shrunk from 3,300 tons
to 2,747 tons in the past season. This
is the lesson about industrialized capi-
talist countries and industrialized
socialist countries. Therefore, I would
have been very happy if the hon.
Minister had drawn the lesson for our
countrymen in a clearer form.

There is another thing. I am refer-
ring to the same commentator as the
writer in the Times of India commer-
cial columns. He is not a member of
the Communist party. He says:

“The emergency of the demand
from Red countries in the past
two or three years has provided
considerable help to Indian ex-
ports which might have otherwise
declined sharply on account of
the smaller purchases by the U.S.
and other traditional buyers”.

‘Therefore, I would say that this state-
ment and this debate ought to hold a
very good political and economic les-
son for our countrymen. I am nob
bere quarrelling either with the Com-
merce Minister or with the Con-
gress Ministry. As I said just now,
the problem is this. What lesson in
the future development of the econ-
nomy are we going to convey to our
countrymen? That lesson is that the
eapitalist countries suffer from reces-
gion and our trade with them is bound
to suffer from ups and downs; that
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socialist countries never suffer from
recession and we are suffering from
recession not only because of capita-
list countries' link-up but also because
we are a capitalist economy, There-
:11:‘:. we are also suffering from reces-

For example, sometime back we
were told that production is going up
and more must go up. The moment
production in a capitalist country goes
up, it is immediately followed by a
recession and a fall, and there is un~-
employment, closures, falls and what-
ever they are. 1 do not think that
recession, closures, falls, in produc-
tion., etc., are at gll a characteristic af
any socialist economy, and the very
fact that this takes place in our coun-
try shows that we are meither nearer
socialism nor even of a socialist pat-
tern, because, if a socialist pattern is
to develop, it must develop in such a
way that increase in production never
leads to the crisis in the market. In-
crease in production leading to a crisis
in the market of consumption is a
definite index that the economy is not
heading towards socialism but that it
is heading or is already on the road
to capitalism and becoming worse.

Therefore, the lessons fo be drawn
from this debate with regard to ex-
ports and the development of indus-
tries are highly important for our
economy as a whole. Hence, I would
like the hon. Minister to tell the
world and tell our own people that
we suffered recession because for the
export of our primary commodities
for our economy, we depended upon
the industrialized capitalist countries;
we are suffering because of capitalist
recession, and if we have profited we
have profited by socialist advance-
ment.

So far as our exports of our com-
modities are concerned, there are two
countries with which we have trade.
That of course does not mean that we
can go up in respect of our irade
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immediately with any of the capita-
fist countries We cannot, because un-
less we are ourselves socialists, we
cannot protect ourselves from the im-
pact of capitalist economy and our
exports to or immports from them
Therefore, that solution certainly is
not the solution just now in our hand
Wor 1s it my proposal that all our
trade can be diverted to socialist
countries I do not say that it 13 poss:-
ble today or possible after sometime
also

For example, we cannot certamnly
sell tea, the bulk of which 1s being
sold to England, to China or the
Soviet Union We cannot do that
Therefore, I do not mean to say that
all this situation can be cured by
simply transferring the bulk of our
trade to socialist countries But I
want to suggest that we must thmk
of our economy In & more serious
manner and draw correct lessons by
finding out how our relations with
capitalist economy react on us and
how our relations with socialist eco-
nomy react on us and thereby we
must try 1o mtroduce a certam
balance m our economic dealings with
the outside world and also a certain
reorganisation of economy inside our
country

That 1s so far as the first pomnt 1is
concerned I now refer to the state-
ment made yesterday

“So, there has been a wide-
spread recession In 1nternational
trade and we have also been aff-
ected by 1it”

Even 1if the Iiterature of the United
Nations were studied, we would find
that this recession 1 international
trade does not affect the economy of
the socialist countries at all The trade
of the socialist block countries has
fncreased and is multiplymmg while
the trade of the capitalist countnes
is falling, as it is bound to fall, be-
tause capitahsm certainly cannot pros-
per eontinuously on nsing costs of
production, for, there is always a
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contradiction between the profits ac-
cumulated at one end and poverty at
the other end You produce, but who
1s to buy? Because the producer him-
self has become poverty-striken, and
m the capitalist economy there 1s the
fundamental law, namely, production
goes up to the benefit of the ownming
classes and poverty goes to the bene-
fit of the producing classes What is
produced more and more comes to a
deadlock of consumption, and there-
fore, this hiatus between production
capacity and consumption capacity can
never be cured by capitalists We
can have prosperity and depression
turn by turn, but continuous pros-
perity 1s not possible I am not blam-
ing the Congress Ministry for that,
because 1t 15 a theoretical proposition
I have to state 1t because whenever
m this House we pose this problem
before the Government and whenever
we warned them about recession,
about capitalism suffering a setback
and about our also being the victims
of 1t there are remarks made I re-
member that in Apnl last, when we
mentioned this question, the hon
Finance Minister Shri Morary: Desal,
pitied our intelligence and said, “Re-
cession? India has a developing ecp-
nomy What of recession m India?
Nothing domng" But here 1t 18 This
debate shows that at least the hon
Minister of Commerce and Industry
and the hon Mimister of Finance are
at loggerheads on this question of
recession I hope they will fight their
battle 1nside the Cabinet and come to
certain conclusions

But here 1t 1= Recession is there
and about which we warned them.
The 1ntelligence of the Finance Mims-
ter at that time lay m his trving to
ridicule the intelligence of the Com-
munists, while 1t 1s for the country
to judge now whose intelligence 18
better In any case, the recession m
the intelligence of the Opposition
Benches 1s clearly seen by the trade
statistics that are handed over to us

Shri Tyagl There 1s infiation on
thus side
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Bhri 8. A, Dange: I do not knpw.

?

or his own mill at all, I am not sure
But he puts the whole textile trouble
on poor China. I was surprised to
find Mr. Wadia saying that they are
“dumping”. “Dumping” in economic
thinking means selling a thing below
the cost of production in order to beat
down the market. Does Mr. Wadia
know the cost of production of Chinese
cotton textiles? Does he even know
the cost of production of his own tex-
tiles?

An Hem. Member: Does
Inow?

anybody

Shri 8. A. Dange: 1 know: I can
tell you that. My friend does not
know the cost of production of Bom-
bay textiles because the Bombay
mills have consistently refused
to bring their costing before fhe
Tariff Bpard. Even the Tariff Board
had to say “we had to start on a basis
given by the Bombay mill-owners
which we cannot test.” That is about
your own cost of production and you
are talking about Chinese cost of pro-
doction. Yeu are saying “dumping”
Just because the Chinese textfies have
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Indonesia. It is wonderful logic.
1t logic of economics or of politics,
running down Chinese friendship and
our treaty with them, I should like to
know on the basis of facts This sort

in ten years, we are compluining about
recession despite rising production
Naturally we are going to suffer by
comparison with China in ten years,
but that is not the reason why we
should run down a socialist economy
if it is prospering, and it is prospering
not to our detriment.

For instance, Indonesian and
Malayan exports fell by 34 million
yards only, while the total fall in
Indian exports in these six months is
1165 million yards Yet so much is
" being made of Chinese ‘dumping’. Per-
haps the gentlemen in the Forum of
Free Enterprise advised Mr. Neville
Wadia or some of those gentlemen
from the Praja-Socialist Party who
wanted to take demonstrations against
Chinese events on October 2, the birth-
day of Mahatma Gandhi, to protest
against Chinese development or
Chinese war-mongering, as they calied
it; they want to hide facts.

Shrl Rajéaidira Siugh (Chapra): WH
you ask this man to behive properiy?



379 Wetion 2e:
shri 8. A. Dange: Shut up.

Shri Beaj Raj Singh (Firozabed):
“Shut up” has again come up in parlis-
mentary

Mr, Speaker: We must address each
other as “hon. Member”.

Shri Raghnnath Singh: “S8hut up” is
unparliamentary.

Shri 8. A. Dange: When he says
«this man” I will say “shut up".
(Interruptions).

Shri Ranga (Tenali):
wrong.

Shri Raghunath Singh: Both should
be asked to withdraw their remarks.

Both are

Shri 8. A. Dange: I will withdraw

the moment he withdraws “this man”.
A1

Mr. Speaker: I am here trying to
settle the difference. After all, it does
not do any justice to the hon. Mem-
bers. Sometimes this may be ignored.
1 am here as far as possible to see
that these things are corrected. The
hon. Member ought not to use such
langusge. We are all hon. Members,
I am sure the hon. Member used it
rather hastily. Mr, Dange has with-
drawn his words; I am sure the other
hon. Member will withdraw his words
too.

Shri Rajendra Bingh: If Mr. Dange
can behave properly, I am the first
person to respond.

Mr. Speaker: All hon, Members are
expected to behave properly. They
ought not to use this kind of language.
I want him to withdraw the remark.

Shri Rajendra Singh:
objection.

Mr. Speaker: He understands; let it
e taken to have been withdrawn.

I have no
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Promotion Council The Cound.l‘l."
delegation went to the African coun- |
t-ies. The report says that exports dt
lndian textiles to these countries mre!
suffering because of competition from :
West Germany, United Kingdom und '
such other countries. Therefore, in ¢
East Africa and West Africa, the los. .
of our exports is 24.71 million yards.

I do not want to go into details. I
admit we have lost the export market
in textiles. I admit a part of it may
be due, is certainly due, to Chinese
exports. But my point is that the
main fall in our exports is not at all
due to the Chinese competition in the
Indonesian market. Even if we con-
sider that that is the main reason, we
should pay attention to the measures.
For example, why has Indonesia
suddenly taken to imports from China?
It is because the Chinese give ten-
year loans. You may say, we cannot
give them. I can understand that; I
am not complaining we are not able
to give loans. That is not the point
The point is to find out whether it is
dumping in order to beat our interests
or whether it is ordinary economic
practice of a socialist economy to give
2% per cent. credit loans. We are not
able to give that. Even the capitalist
countries are not able to give it; they
would not give it.

There is another thing. In Chinese
contract, there is a falling clause.
After a contract has been made, if the
prices go down, the importer can guote
the fallen prices and can revise the
contract. Is this practice being adopt-
ed by capitalist countries? No; capita-
lism would collapse if they introduce
a falling clause in their contracts.

There is another thing which the
Chinese are doing. Indonesia was in
trouble, so far as their economy was
concerned, when the Celebes were
invaded with the help of the Ameri-
cans. So, they wanted loan which the
Chinese gave. So, they could not buy
our textiles. So, Chinese competition
in these markets is not dumping com-
petition. As they say, they are helpi.n;
Indonesia in their struggle againgd
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imperialism. The Chinese are build-
ing a textile mill in Cambodia, another
in Yemen and a small thing in Arabia,
Their experts and technicians are
going on the conditions laid down by
the importing countries, The Chinese
are doing it not because they are
dumping as Sir Neville Wadia or his
advisers would think, but because a
certain concessions are given to the
importing countries which we may not
afford. Let us see whether we can
give those concessions, whether we
can build a textile mill in Iran, instead
of building it in Ethiopia, as my friend,
Mr. Birla has done. Let us see whe-
ther we can give them textile machi-
nery. We are now trying to import
Lancashire machinery. In fact, the
textile machinery manufacturers com-
plain that the Indian mills do not buy
their machinery. So, these textile
machinery manufacturers, instead of
manufacturing textile machinery, are
manufacturing broad gauge wagons or
axles.

The Minister of Industry (Shri
Manuobhai Shah): No textile machi-
nery which 1s made 1in India is now
imported from other countries.

Shri S, A. Dange: I do not quite
follow.

Shri Manubhai Shah: No textile
machinery made in India is allowed

to be imported.

Shri 8. A. Dange: I am not saying
about imports. I am simply saying
that textile machinery manufacturers
in our country are complaining that
in the early stages their machinery
was not bought at all. After some
time it began to be bought and even
now their capacity is not so fully used,
therefore, they have to manufacture
some orders for the Railway Ministry.
That is what is written in the annual
report of the textile machinery manu-
facturers and their Chairman. I do
not know whether the hon. Minister
has read the report. It was a standing
somplaint. Some three years ago the
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carding machines were thrown out by
the Bombay Mill-owners Association
and there was a crisis. Therefore, I
can gquote innumerable examples of
this kind.

So, the second point is that we should
see where exactly our exports are
being hit and for what reason. 1t is
no good going into the questions of
political campaigning and running
down the Chinese economy. That is
what I wanted to point out. That is
the tone I found in certain discussions,
not in the hon. Minister's speech—I
am not attributing it to him—but in
the economic literature, e.g. the
famous Eastern Economist. It does not
see even the American recession. It
is prospering and prospering. Maybe,
he identifies his own prosperity with
American recession; that is a different
matter. But this false picturisation of
economy 1s going to mislead people
from drawing correct conclusions.

So the second point is about this
question of competition from socialist
counltries, and the conclusion is that
socialist economy is definitely helpful
to Indian economy, whether in export
trade or import trade.

As regards the import of strategic
materials, my hon. friend Shri K. D.
Malaviya would be able to tell the
story better in the matter of oil. There
also there is the question of export of
oil. What is happening? If my hon.
friend, the Commerce Minister investi-
gates the position of exports from the
Trombay refineries it would be a good
thing. What is the foreign exchange
involved? That also forms part of the
question of exports, though not a pri-
mary commodity, certainly a very
inflammable commodity with inflamm-
able politics. Therefore, we should
pay attention to that also.

The third question which I want to
refer to is the question of solution.
What is the solution? Now in trying
the solutions, are those solutions to
save our economy or to save the mill
owners? What is the content of the
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solution? What 1s the aim of the
solution? My proposition 1s that the
aum of the solution that 1s today being
proposed by the Government 1s to save
the mull owners, neither the people,
nor the economy, nor the workers I
refuse to accept such a kind of solu-
tion Because, the solutions are being
offered to extricate the most anti-social
part of our capitalism from their diffi-
cultiecs And 1f you were really to go
snto the depth of the matter, there
are no difficulties for the solution

Now m the excise duty there are
troubles We gave them back the
excise duty They shouted, threatened
and waited upon the Prime Minister
Imme diately, they got relief in excise
dutiecs R< 20 crores have been
retuined to the gentlimen They said
to Gowvirnment ‘See, the exci~e duty
went to the consumen”, they said to
the prople * See gentlemen, vour prices
have gone up brcause of the cacl e
duty impaosed by tht Congre s Ministry
you havt ilected” They rifuse to
admit they al<o donated for it They
smp3y sav “you clected  them”
Thercfore thev have raised the pruices
Now the Congress Ministry gives
them back Do 1obbeis give conces-
sion in price to the consumers? Here
15 & quotation

Mr Speaker: Is 1t necessary to use
such expressions?

Shri § A Dange I am referring to
the millowners

Mr, Speaker: Even then?

Shri § A. Dange: I will say expro-
priators and not robbers It 15 sad
here

“Export duties have recently
been rationalised with a view to
enabling the smoother fow of
manufactured goods from the pro-
ducing to the consuming ends
But from reports available it 1s
seen that the benefits of the reduc-
tion 1n prices, as also the prices
of cotton, have not as yet been
passed on to the ultimate con-
sumer,”
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How socially advanced these people
are! How patriotic' How panting for
the poor man, our economy and our
countryl When excise duties were
imposed, prices went up, when Rs 20
crores were relurned to them, they
pocketed Rs 20 crores and the prices
are exactly where they were What
has the hon Minister donc for solving
this part of the problem?” I would
hke to tell him I am quoiing what I
am quoting ‘Trends in production,
prices, stocks for the month of August,
1958" 1ssued by the Government of
India Ministry of Commerce and
Industry So, this 1s the r own docu-
ment Now, 1t should have been made
conditional that when excise duties,
which were based on the price struc-
ture of the textilis, were returned
that structute should have been
rcvi~ed partly, if not proportionately
and <omc fall should have taken place
i the price for the beefit of the
consimrer Now the position 15 this
for the bcnefit of the mllowners:
return excise duty, fo- the benefit of
the con umer a stalement saving we
are suff ring from recession, for the
benefit of the workcer the fellow must
produce

S8hr: C D Pande: The duties were
not 1efundced they were discontinued
There 15 no question of refunding the
duty alrceady collected

Shri Ranga* The duty was added on
earbier

Shri C D. Pande: Discontinuance 1s
different from refunding

Shri Somani (Dausa) May 1 make
a clarification The report from which
the hon Member 1s quoting contains
a statement that 15 absolutely wrong
Not only the excise reduction has been
passed on to the consumer but. the
prices ruling today aie much less than
what they were in 1955 That 1s to
say, the excise dutles pievalling 1
December, 1956 were much lower than
the excise duties even after the reduc-
tion today, and the prices of textles
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today are lower thmn what they were
in December, 1955, This iz & state-
ment which can be checked up by
comparing the prices of various varie-
ties. I think the statement that he
quoted does not contain proper infor-
mation on the subject.

Motion re:

8hri 8. A, Dange: It is a quarrel
between the hon. Minister, a leading
millowner and the Textile Commis-
sioner's office, and probably as a result
of it the clerk who wrote it might be
dismissed. In any case, it is for them
to decide. It is a civil war amongst
them, and not us.

Now I am coming to solution. The
wiotions a5e, 1 tepeal, i otder 4o
benefit the millowner., For example,
it is stated that our exports are in
danger, because automatic looms are
not there. There were no automatic
looms in 1950, except for a few things
here and there. Then we exported
1,000 million yards. Now they state:
nothing can be done unless automatic
looms come. That is a wonderful
statement. I do not know what these
experts are doing in the textile indus-
try. They say flawless cloth is possi-
*ble only on an automatic loom. 1
challenge an expert enqury on this
question that flawless cloth is possible
only in automatic looms.

8hri C. D. Pande: At a comparative
cost.

Shrl 8. A. Dange: It is not stated
here. The cost is a different matter.
Do you mean to say that the textile
products of India cannot compete with
Lancashire? Formerlv, Lancashire
competed with us and beat us down.
Now they have to cry against our
competition, and I am proud of it. We
have come to sell right in Lancashire
and certainly the Indian people are
proud;of it. We. who were exploited
bundigd years ago, now tell the
"Lancathire people “gentlemen, now
you see how we are exporting 3,000
million yards”., That is something of
2 lesson in political and socialist his-
*fory. But then to say flawless cloth
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requires automatic looms is not eorrest.
Flawless cloth requires the best mills,
very good looms, very good workers.
Otherwise, if we are only producing
faulty cloth, do you think they are
buying faulty cloth from us? There-
fore, it is to humbug the people who
do not know the technique of produe-
tion, who do not know what is textile
production to say that 300 looms must
be imported, the workers ure opposing
it, the communists are opposing it,
because they are bad people; other-
wise, flawless cloth cannot be produced.
Then people will say: naturally, these
fellows are rotters, who do not want
the workers to produce good cloth and,
therefore, our exports must be suffer-
mp. T 'Wod ol fod wpeioch v
working class, this kind of libel against
our industry, this kind of libel against
our technigue, ought to go. You can
ask for 3,000 automatic looms on other
grounds. That I will consider later
on. But if you give me a statement
showing flawless cloth can only be
produced by automatic looms, then,
8ir, you are wrong. <

Shri Manubhai S8hah: I do not want
to interrupt the hon. Member. Hs
has over-emphasized the word “only".
It is a fact that if flawless cloth is
to be produced in larger quantities to
compete with the rest of the world,
automatic looms are much more pre-
ferable to plain looms. It does mot
mean that some flawless cloth could
not be produced on ordinary looms.
But if we want to compete with the
rest of the world and to stand in the
competitive market automatic looms
are always preferable as compared to
plain looms.

13 hrs.

Shri Somani: May I draw the
attention of the hon. Member to the
report itself? He quoted the word
“only”. The same report says that
with adequate quality control stand-
ards even plain looms, efficientily
maintained and worked can praduce
cloth which is saleable in the exposd
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market They have ngt denied the
fact that plain looms can produce
cloth sultable for export

Bhri C. D Pande: He quotes what
he hkes

Shri 8 A. Dange: It is a question
of giving relief* but to whom?
Rationalhisation, modernisation and
introduction of automatic looms are
all being proposed In principle 1
am not opposed to modernisation But
I am opposed to capitalistic moderni~
sation I am in support of socialist
moderrusation I am opposed to
modernisation that leads to unemploy-
ment, wage cuts and increase 1n
working hours

Now I am told that there 1s a Con-
vention on rationahisation which says
that rationalisation can only bhe 1n
troduced if certain guarantees are
given, but that convention i1s being
violated every munute, its observance
18 zero My friends on the INTUC
will support me min this When my
hon friend from the INTUC spoke
he cntcised ratonalisation, he
pointed out the evil deeds of the
mullowners very forcibly I thought
he would be with us 1n fighting
these evils He criticises very well,
but when 1t comes to action he 1s on
the other side For example, if
somebody were to read his speech to
the Indore workers he will feel this
gentleman 1s going to work very
hard But this 1s what the Rcport
says—

“On the other hand, the Madhya
Pradesh INTUC has repre-
sented that they are not at all
opposed to modcernisation and
rationalisation In fact, they had
already accepted a reduction of
labour to the extent of 5,000
since 1948"

Of course he might have been con-
gratulated for this But if they are
really opposed to rationalisation and
modernisation which 15 lLikely to lead
to unemployment, I would request the
INTUC gentlemen to fight this
264(A1) LSD—b
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Bhri 8 A. Dange: Very good

Then there 1s another important
fact The INTUC Federation told
the Textile Enquiry Committee i1n a
written memorandum that they are
opposed to automatic looms When
it came to oral evidence they saud
you can persuade the workers to
accept them This 1s a wonderful
thing, because a written memorandum
may be quoted on a future occasion
When it comes to oral evidence they
say that a psychology should be
treated so that the worker would be
ready and willing after some time to
accept automatic looms

1 hope the Congress which inspired
the INTUC and my hon friends of
the INTUC will stick to one
rational policy, so that we can have a
common line on this question of pro-
tecting the industry, our economy
and the workers .

Shri K. N Pandey (Hata). The
INTUC people are more rational
than you My turn will come when I
shall let vou know what you do and
what we do

Shri S A. Dange Now many
measures have been suggested I need
not go into the whole subject, but
somebody was referring to cloth and
its flawlessness When the leader of
the Textile Delegation returned from
abroad he said that he was surpri ed
to find that certain countries did not
know that we produce printed cloth.
It 1s a fact that we do not produce
enough prints, because quick profits,
quick production and low wages mre
available only m greys Therefore,
produce greys by automatic looms I
may tell the House that automatic
looms cannot produce complicated
cloth They produce only dhotis and
saris—] hope I am correct
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The Minister of Commerce (Shri
Kanungo): You are correct; but dhotis
and saris are not exported.

8hri 8. A. Dange: What about the
lungi market in Burma and Africa?

Shri Raghunath Singh: That is
handloom.

Shri 8. A. Dange: Lungi exports
are not wholly by the handloom. You
study the export market. A good part
of the exports are by mills There-
fore, we must study this question
thoroughly Why are these automatic
looms being proposed? In order to
give extra profits on greysand chad-
dars to the millowners who are pro-
ducing them: only for that reason, not
in order to guard our exports and get
foreign exchange and to buttress our
economy If it is a matter of dollars,
certainly greys are not exported to
dollar market. America does not take
your textiles. When you are import-
ing cotton under P.L. 480 there is no
clause in the contract with America
that she will take so much of our
exports. Egypt is prepared to give
cptton at a lesser price and take our
cloth; Budan is prepared to give cotton
and take cloth. But we cut off those
markets and are going for PL. 408
because it suits certain gentlemen to
take that cotton. Your contracts on
import of cotton are faulty contracts
and are injurious to the country.

There is another type of contracts.
They make contracts, but do not put
in any clause about shipping. For
example, take the iron ore contract
with Japan which does not say who
will send that ore from either Vizag,
Calcutta or Puri, The ships that will
be used will be Japanese ships. We
are selling ores; Japan wants ores.
Why should not our shipping get the
ore contract? There 1s nothing in the
contract about it. When promotion of
exports and earning of foreign
exchange is talked about, see what
kind of contracts are made. They are
not contracts with a view to protect-
ing our economy.
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This question of automatic looms,
again I want to state, is a question
only for the benefit of certain mill-
owners and their particular interests
Now I make a suggestion. You want
three thousand automatic looms. I
would propose to the Government of
India to set up a unit in the State
sector, Come along, it will give you
foreign exchange. You will know
where the foreign exchange goes: you
will not have to search the private
accounts of certain gentlemen. In the
State sector management is simple;
production is simple; there is uniform
yarn; there is uniform kind of cloth.
Of these three thousand looms one
thousand can be in the north; one
thousand in the Centre and one
thousand in the South. The foreign
exchange earnings of all the units will
come right into your own account and
solve the problem.

But no You will put the automatie
looms m the existing mills, shut up
the ordinary mills and throw people
out of employment and say we are
doing 1t in the national interest. In
fact it 1s in the interest of the mill-
owners, particular mill-owners against
the working classc , against our eco-
nomy Therefore, I oppose the pro-
posal and suggest that the automatic
looms may be installed in the State
sector

Mr Speaker: Shm G D. Somani.

Raja Mahendra Pratap (Mathura)
rose—

Mr, Speaker: I will allow him an
opportunity

Raja Mahendra Pratap: I just want
to explamn that this trend of discussion
is wrong. Production should be for
use! This should not be the discus-
sion. We are competing with China,
Japan, this and that. Why not make
our own home very happy? Let every
one get what he wants. I beg to say
that this whole thinking is wrong.
You want to export. Why do you
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want to export? You want to export
to make money. I think some intel-
lectuals are conspiring to make them-
selves very happy and are not think-
ing of the common man.

Mahatma Gandh: has said that every
willage should be made self-supporting
If every village 1s made self-support-
ing, If every town 1s made self-sup-
porting and if our country 1s made
self-supporting where will be the use
of all this talk of export here? So, I
say that the whole thinking 1s wrong
Even the discussion 1s wrong One 18
speaking of millowners’ conspiring,
another 15 speaking of the labourers
Why not say that according to our
culture the whole society 13 one? All
humantty is one We want good of
all We want that not one man
remains without bread and without
work I think this should be the
principle Excuse me Do vou allow
me to speak?

Mr. Speaker: I have already allow-
ed him to speak He only wanted five
mimutes I wanted to call him after
calhing one or two hon Members, but
he rose and called himself 1 allowed
him to continue Now five minutes
are over

Shrli Somani: Mr Speaker, Sir,
much has been said by the preceding
speaker, the hon Leader of the Com-
munist Party, and some other hon
Members also about the so-called
misdeeds and inefficient management
of the textile industry that I am afraid
the real issue that we were discussing
in the House has been rather clouded
To take some of the insinuations made
by my hon friend, Shrm Dange, I
would only hike to draw his attention
to the achievements of the textile
fndustry in the long period of its
existence.

1t is all very easy to pick up certain
features of the functioning of an
tndustry here and there and to make
general accusations which are abso-
lutely uncalled for and unwarranted
by facts and figures of the perform-
ance of the industry during thiz long
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period There was & time not long
ago when this country used to impart
a very huge quantity of textiles from
foreign countries. Our country has
now emerged as one of the most
important exporters of textiles and I
think the textile industry can take
credit for the fact that along with
the United Kingdom and Japan, India
today 1s one of the three leading
countries competing mm the interna-
tional textile trade,

It 1s all very well to characterse
millowners as sharks, exploiters,
robbers and expropnators and so on
and so forth, but anybody with expe-
rience of the ups and downs through
which the industry has passed will
realise and appreciate the very vital
and valuable contribution that the
textile industry has made to the
economy of the country

Shi1 Dange made light of the com-
petition that the textile industry 18
at present faced with from China He
quoted certain facts and figures But
1 would onlv like to draw his atten-
tion to what has been stated by res-
ponsible spokesmen of the Japanese
textile industry Everybody knows
and realises the performance of the
Japanese textile industry in competing
in the international markets and when
the spokesmen of the Japanese textile
industry have expressed serious con-
cern about thewr hold in the textile
field due to the acute competition from
China, the seriousness can very well
be realised.

So far as China is concerned, as the
hon Member himself pointed out, it
is not a question of economic prices.
They give long-term credit facilities
for ten years They charge 21 per cent
interest and they have got a ‘fall
clause’ which enables the importer to
claim any reduction which he thinks
he 1s entitled to in view of the varia-
tions 1n the market price Now these
are all factors which have got to be
recognised before the Chinese compe-
tition is so Lightly brushed aside.
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Apart from this, the hon Member’s
assertion about the role of the auto-
matic looms in the export trade 18
also not quite justified by facts The
fact remains that almost all countries
mncluding Japan, Lancashire and
China are producing cloth for export
on automatic looms which clearly
establishes the need for the Indian
textile industry, if they have any
long-term programme of maintaimng
their hold m the export trade, to have
automatic Jooms in therr mills It 1s
all very well %o suggest that the
Government should have these 3,000
automatic looms in the State sector
Everybody knows that the BState
sector’'s hands are now too full We
have already got so much to do m so
many fields that it 1s not for the sake
of merely protecting the nterest of
the millowners that the Government
of India are giving all sorts of facili-
ties whenever requred to meet the
genume requirements of the situation

1 had, sometime ago during a
casua] remark, made an offer to the
tion Member, Shr1 Dange, to take
charge of any closed textile mill There
are about 40 textile mills lymng idle
in the country and if he really feels
that the management of a textile mill
13 so easy and the State can just by
his mere suggestion go into the project
of establishing 3,000 looms and cater
to the export trade and solve all sorts
of problems that arise, let him have

an experience

Shri 8. A. Dange: I am prepared to
take over the mills of Shii Naval
Wadia and some of his also

Shri Somani: It 1s a very nice offer,
but what I was trying to submit to
my hon. friend 1s to reahse the diffi-
culties of an average millowner It
15 all very well to talk of taking
over Shn1 Naval Wadia’s mill—a mill
which enjoys such a high reputation
and which has the most modern
equipment Certainly it 15 an attrac-
tive proposition But the efforts that
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have gone behind making such a
modern mill have certamnly been
1gnored by my hon friend.

Shri 8. A. Dange: Sholapur Mills
were closed for losses of management,
It was taken over m which we are
co-operating and the mull has made
profits in six months This 1s a stand-
ing example

Shri Somani: He may not give mre
the Sholapur example As a matter
of fact a representative of my own
organisation 1s 1n charge of the
management of the mill to which he
refers Therefore I need not be told
about the working results and about
the performance of the mill under
Bombay Government's management.
We have ourselves co-operated with
the Bombay Government by lending
the services of one of the representa-
tives of our own orgamsation and 1t
18 his services which have been appre-
ciated by the Government in making
that experiment a success

Shri 8. A. Dange: That proves my
statement

Shri Somani: That agamn 13 a
tribute to the private sector and does
not m any way justify the wild sug-
gestions that have been thrown by the
hon Leader of the Communist Party.
The time at my disposal 1s very short.
My submission to the House 1s that
there 15 a2 picture of positive achieve-
ment on the one «ide Of course, there
are certain examples of misdeeds and
mefficient management on the other.
Let there be an impartial survey of
the contribution that the industry has
made to the national economy on the
one hand and let there also be =
scrutiny of this picture of misdeeds
about which so much has been said
by so many hon Members I have
absolutely no doubt m mv mind that
the positive side will far out-weigh
anything coming out of these weak-
nesses here and there After all. &
mull-owner is as good or as bad a
citizen as any other class of persons,
and ..
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Shrl 8. A. Dange: No, no.

Shri Somani: It is no use making all
sorts of accusations about a sector
which is making such a contribution to
the productive effort of the country.
“There are 3o many restrictions and
regulations and the Government
departments are at present very much
alive to see the proper working of the
private sector. There is absolutely no
justification for making any accusa-
tion from which it might be inferred
as if the mill-owners are having their
own way. Whatever facilities or con-
cessions have been given by the Gov-
ernment have been given to strengthen
the national economy. Let it not be
forgotten that this question of exports
cannot be discussed in such a contro-
versial manner. We have to realise
the importance of the position of
foreign exchange. So much has been
debated in the past two years about
the very serious situation with which
we are faced and it is absolutely no
use creating all sorts of controversies
in an endeavour which must be of a
national character. If we are to build
up our export trade if we are to
compete in foreign markets, it is
essential that there should be good-
will and there should be sympathetic
understanding between the various
sections of the community and there
should be an appreciation of the very
difficult situation under which various
industries are functioning and trying
to establish their products in foreign
markets,

So far as this question of automatic
looms is concerned, I may also draw
the attention of the Government that
the scheme of 18,000 automatic looms
proposed and sanctioned by Govern-
ment more than 2 years ago did not
‘bear any fruit or any result simply
because of the fact that so many
penal restrictions were placed at that
time. The industry even, at that
stage, had warned Government that the
scheme as it stood then had very
little chance of being implemented. If
the Government had relaxed those
Testrictions at that stage, perhaps, the
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industry would have already establish-
ed a major portion of the automatic
looms that were sanctioned at that
time, and we would have been in a
position to keep a hold on our export
markets and not lost ground as we
did during the current year. However,
the fact remains that there can be no
doubt, irrespective of what Shri 8. A.
Dange had to say about the suitability
of the plain looms for the manufac-
ture of flawless cloth that if we are
to compete in the international
markets for maintaining and expand-
ing the textile exports, we must have
automatic loomsg in our mills and we
must reduce our cost of manufacture
to an extent which will enable the
mills to market their products in the
various countries where our textiles
have established themselves during the
post-war period.

1 would like to draw the attention
of the Government to the organisa-
tional set up, like the Export Promo-
tion Councils and the various other
institutions which are looking after the
promotion of the export trade. I find
that the annual budget of the eleven
Export Promotion Councils constituted
so far is of the order of Rs. 15 to 20
lakhs, out of which a major portion
gdes to the Export Promotion Council
for cotton textiles. It may be pointed
out that the Japan Export Trade
Recovery Organisation which is
financed largely by the State is having
a budget of as much as Rs. 2 crores
per year for export promotion work.
As a matter of fact, the Textile Export
Promotion Council has already sug-
gested to the Government that if it is
to function efficiently, it will require
much larger financial resources than
now placed at its disposal, so that it
can do justice to the promotion of
textile exports during this difficult
period.

Similarly, there are quite a number
of factors of an international charac-
ter which have got to be appreciated.
It appears that the recent report
entitled “Trends in International
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trade” by a penal of G.A.T.T. experts,
highlights the problem of under-
developed countries which, instead of
a trade surplus of 1700 million dollars
which they had in 1928, which was the
last fully prosperous year, had a trade
deficit of 3400 million dollars in 1957.
It is true that our representatives in
the G.A.T.T. have drawn the attention
of the other developed and industri-
alised countries to take certain
measures for enabling the under deve-
loped countries to expand their trade
in the international markets, still, it
appears that it is a very hard struggle
and we have to appreciate the magni-
tude of the task that lies ahead.

1326 hrs,
[Mgr. Derury-SeEARER in the Charr)

There 15 also this danger which may
arise from the adversc effects on our
exports by the coming into force of
the European Common Market from
1st January 1959, when the first round
of reduction in tariffs and liberalisa-
tion of quotas is scheduled to begin.
All these complications have got to
be taken note of by the Government.

So far ag textile exports and incen-
tives are concerned, I fee] that the
Government's final scheme that was
announced some time ago fell short
of the recommendations of the Fede-
ration of the Textile mill owners
associations. It was recommended
that over and sbove the performance
up to 50 per cent of their past exports,
the mills should be allowed to import
cotton of 100 per cent of their total
exports of cloth. But, the Govern-
ment, ultimately, when they finalised
the scheme, have reduced the 100 per
eent only to two-thirds of the exports
over the basic period. At a time when
the industry is faced with a very diffi-
cult market in so many countries of
the world, it is essential that the
Government should realise whether
the concessions that they have anno-
unced will really be sdequate to meet
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the requirements of the situation. My
submission is that the concessions
given are inadequate and will not
bring any immediate improvement, it
will be a long-term process and
indeed, it would have been much more
advisable if the implications of com-
petition from China and other coun-
tries had been properly calculated,
and concessions had been announced
to an extent which would have enabled
the industry to compete against those
highly industrialised countries.

1 would also like to draw the atten-
tion of the Government to simplify
the various procedural difficulties. The
Export Promotion Council for textiles
hag suggested a number of points for
the consideration of the Government
to simplify the various formalities
which have to be gone through. I
hope the Ministry would examine the
representations made by the Export
Promotion Councils and take steps to
simplify the procedure. There are also
certain other matters which have to
be decided in time. My submission
in this connection is that even so far
as the export incentives for the cotton
textile industry are concerned, some
were announced much later than they
were expected. As a matter of fact,
this matter was under the considera-
tion of the Government for quite a
few months and still they took all this
long period at a time when exports
were declining in announcing their
final decision.

Taking the question of export of
cement, about which efforts are being
made, I find that the Government
have not been able to import or
arrange the supply of imported paper
bags to an extent which can allow the
industry to execute the export orders
for immediate shipment. After all, it
is not possible to book export orders
for long periods and unless this pre-
caution is taken and adequate stocks
of such materials ag paper bags in
which alone cement for export can
be sent are available, it really retards
business at a moment when certain
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good enquiries are coming in. Simi-
larly, there are other kinds of minor
procedural difficulties which require
to be properly looked into. Especially,
I think it should be possible to
work out a long term scheme
of giving all sorts of incentives
which are necessary really to augment
the export trade. A number of sug-
gestions have been made by the
Export Promotion Committee, whose
report is lying with the Ministry. I
do not want to go into the various
details, but the fact remains that some
of the important suggestions of that
Committee have still to be looked
into and decided. 1, therefore, submit
that the seriousness of the situation
with which we are confronted in the
promotion of our export trade should
be realised in its proper perspective,
and Government’s decisions should not
be announced piecemeal. They should
take a comprehensive review of all the
pending points before them, and take
such bold steps ag will lead to an
immediate and rapid improvement in
our export trade.

Shri A. C. Gnha: Yesterday the hon.
Minister in charge of the Ministry,
Shri Lal Bahadur Shastri, made a
rather frank speech as regards the
position of the textile industry as such
and also as regards the prospects of
our export trade in general and of
textile exports.

In spite of all our efforts, it has
not been posaible to promote exports
this year. I think up to September,
the first nine months of this year, our
exports will be Rs. 80 to Rs. 85 crores
less than last year. If the process goes
on in this way, the total reduction in
our export earning this year would
be near about Rs. 80 to Rs. 100 crores.
That is a serious situation particularly
in view of the foreign exchange
requirements of the remaining two
years of our Plan. Certain estimates
have been made that so much of
foreign exchange—I think Rs. 160 or
Rs, 180 crores—would be required in
the next two years, in addition to the
lgans that we have been able to secure.
The estimate was made on the basis
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of the calculation that our exports
would be at least on the level of 195%
If the level now goes down, then thih
gap of Rs. 160 crores would also be a
bigger one. I do not know how much
it would be.

As far the Third Plan also, we have
practically mortgaged ourselves upto
1867-68 to the extent of over Rs. 700
crores. That much we have to repay
by way of capital and also interest
I think the total interest would be
near about Rs. 160 to Rs. 170 crores
to be paid up to 1987-88. The com-
mitment every year will be near about
Rs. 50 to Rs. 60 crores, in some years
it would be more than Rs. 100 crores.
In addition to the commitments under
the Third Plan, we will have to repay
to the extent of over Rs. 700 crores
because of loans taken during the
period of the Second Plan. So, it
becomes all the more necessary and
urgent for the country that we should
have a proper export drive,

The position of export of cloth this
year is rather gloomy. The hon. Min-
ister has given a figure in which he
has lumped the mill and the hand-
loom products together. I think that
if you take the mill products, you will
find that it is a matter of decline every
month. Up to May the export was at
the rate of 53 million yards per
month. In June it was only 46 million
yards., In July it was only 43 millioa,
in August it is only 39 million yards,
I have not got the figure for Septem~
ber. I am afraid it will be still
lower. So, it is a case of a gradual
decline month after month.

Not only that. Even the production
of textiles has been going down. In
fact, the production of all the indus-
tries,—i.e. the total industrial produe-
tion of the country, has been going
down. In 1957 we had an industria}
production increase of only about 3'5
per cent as against over B per cent im
1855 and 1956; but I fear in 1958 our
tota] industrial production will be less
than that of 1957. That is what we
can get from the reports published in
the monthly bulletins of the Reserve
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Bank. I do not want to quote those
things. The hon. Minister can com-
pare and see whether our apprehen-
sion that the total industrial produc-
tion this year should be somewhat less
than the industrial production of 1937
is correct or not.

With this question of the textile
industry is also connected the question
of employment Yesterday it was
mentioned that about 40,000 workers
have been rendered unemployed due
to the closure of some of the mills,
but I think during June and July the
figure was somewhat higher. I am
not sure whether even now it is more
than 50,000 or it 1s only 40,000. 1
think up to the end of June or July
it was near about 60,000 rendered
unemployed because of the closure or
partial closure of some of the mills.

One thing I should say. This
enquiry committee hag done its job
quickly, and Government also have
taken their decision quickly But the
trouble with the entire textile indus-
try started with the excise duty levied
in ,September 1958. That has been
admitted by the report of this enquiry
committee That hus also been admit-
ted by the Reserve Bank reports It
was almost a sort of post-summer
madness on the part of Government
to inflict such excessive excise duties
on an industry which is of vital im-
portance for the entire economy of the
country. Moreover, the excise duty
was very much discriminatory ageinst
coarse and medium cloth. In fact, the
increase of excise duty on medium
cloth was 100 per cent On coarse
cloth I think it was 60 per cent, and
on superfine and fine also it was near
about that. I feel at least for internal
consumption—that is also an import-
ant point for the entire textile indus-
try—excise duty should be rationa-
lised. It should not be based on the
variety of cloth or the yardage, but
it should be ad valorem so that cloth
of cheaper price may bear a lower
excise duty instead of the prevailing
practice under which medium and
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coarse cloth are not having a fair deal
from Government.

Medium cloth is used mostly by the
middle class people and the lower
middle clags people, and that is the
largest consumption sector of textiles.
That variety of cloth had the heaviest
excise duty. If a huge stock of medium
and coarse cloth asccumulates, that
will have an adverse effect on the
entire industry. So, I suggest that at
least for interna] consumption—I
know it will have no repercussions on
our exports—this excise duty should
be on the basis of the price, not on
the basis of yardage or quality, and
it should be ad valorem.

Shri Dange referred to certain
matters, and the debate almost dege-
nerated into a tussle between the
private sector and the public sector,
between the socialist economy and the
capitalist economy, He referred to
various States like Russia and China.
Nowhere has it been suggested, at least
in this House, that China has been
dumping textiles, but all the same, it
18 an 1mportant factor for India's
foreign trade to take cognizance of the
competitive capacity of China. China
has got a particular type of economy
and though we may not like that
type, because of that she will have,
a better competitive capacity in foreign
markets So, we shall have to take
cognizance of that, and surely we must
take proper care so that our industry
may not be beaten by the Chinese or
any other competition in foreign
markets.

Shr1i Dange also said that the
export of some primary products
to Russia has incremsed. 1 think
he also mentioned China. But
he has not mentioned any-
thing about manufactured goods.
I do not know whether he would
suggest that India should continue to
be an exporter of only primary pro-
ducts and not of manufactured goods.
I do not think we would agree %o
have such a position where India will
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continue to supply only primary goods
to other countries, even to these socia-
list countries, and they will manufac-
ture their goods and export those
manufactured goods to India. We are
not ready to accept that position We
shall have to export also our manu-
factured goods,

It is known that even China and
Russia, with which countries we have
bilateral trade agreements, we are
having an adverse balance for the time
being. [ think Government should
take proper care in this matter so that
these bilateral agreements may be
revised with other countries. Where
there are no such bilateral trade agree-
ments, i1 i dffiroll 40 negolinie, bul
when some trade is conducted on the
basis of some agreement between the
two countries, we can surely see that
goods equivalent in value to what we
purchase are purchased by the other
country from our country, So, as
regards these bilateral trade agree-
ments between China and Russia, Gov-
emmment should see that at least we
have a balanced trade with these
countries.

Then, there is the question of ra-
tionalisation. Apart from the neces-
sity of exporting our textiles, ra-
tionalisation is also a thing which we
should more or less support; and we
ghould see whether rationalisation
could be effected; and Government
should give every encouragement to
rationalisation. That would mean
lowering the cost of production. But
with it is involved the question of
employment also. Surely, nobody
would suggest that so many workers
should be rendered unemployed be-
cause of rationalisation.

From the report, I find that the tex-
file industry has been making quite
good profit for the last few years. 1
think even in 1858, the dividend dis-
tributed was about 10'7 per cent, and
there was almost the same amount
of undistributed profits. In 1055 also,
the dividend distributed was about
'10.9 per cent. Almost every year, they
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have been declaring dividends to the
order of about 8 or ® or 10 per cent,
I think this will be recognised as a
very high profit to be distributed.
They could not down this profit and
see if something could be done by
way of keeping in employment those
workers who may be rendered sur-
plus if the modernised looms are
introduced. Government should see
to this question, and have a tripartite
agreement with labour and manage-
ment so that rationalisation may be
effected, and modern methods of pro-
durtion may be introduced in our in-
dustry. It is not merely for the pur-
pose of exports but also for the econo-
mic development of our country, that
it in Decessary that we shauld have
up-to-date methods, up-to-date techni-
ques and up-to-date machinery for
production,

So far as the export figures are
concerned, our export has not been
quite good this year. Again, I would
like to refer to Chinese competition.
Even as regards the export of primary
goods, if not just now, at least in the
near future, China would be a serious
competitor with us. I learn last month
in the London market Chinese tea was
put on auction. If Chinese tea goes
there for auction, that would be a
serious menace for Indian tea.

The Textile Enquiry Committee has
made certain suggestions, and Govern-
ment have accepted most of the
suggestions. But there are two augges.
tions which they have not accepted.
One is the setting up of a corporation
to run the closed mills. I am afraid
most of the closed mills may be consi-
gered to be almost junks and out of
date, and, therefore, it may not be
worth the while to reconstruct them
or to invest any money and waste our
time and energy on them. That is a
matter to be considered.

As regards the other point, I expect
Government should take it up with the
gtate Governments. When the sales
tax on textiles was converted into a
Central excise duty, the proceeds of
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which would be distributed to the
different States according to their pre-
vious revenue, most of the States im-
posed sales tax on raw cotton, yarn
or some other materials used by the
industry, That was quite fair on the
purt of the States. The Central Gov-
ernment should take wup the matter
with the States, for, in this way, they
would be killing the industry. For the
present, the States may be getting a
few lakhs of rupees more, but they
will be killing the industry if they go
on putting this indiscriminate tax on
the industry. The Btate Governments
should be cautioned on this matter.
When the Central Government took
steps to convert the sales tax on tex-
tiles into a Central excise duty to be
distributed to the States, they should
have seen that the States would not be
allowed to impose any sales tax on the

raw materials used in this industry.

Mr. Deputy-Speaker: The hon.
Member should conclude now.

Shri A. C. Guha: I shall conclude in
two minutes,

Mr. Deputy-Speaker: Those two

minutes are already over.

Shri A. C. Guha: In this connection,
I would also like to draw the attention
of the hon. Minister to the fact that
our export drive should not be only in
India or in Delhi, but it should also
be in the markets to which we would
like to send our articles, There is
practically no market research now.
We should try to make our products
popular, and our sales agents should go
and try to study the markets, and
the tastes of the prospective purchas-
ing countries,

While I am on this subject, I would
like to mention some cases. A umi-
versity of Cairo purchased a water-
cooler of one of our well-known
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4 DECEMBER 1968 Present Trends in the 3206

Export Trade

brands, and within a week of the pur-
chase, the machine started leaking.
But there was no arrangement by the-
seller, that is, the Indian manufac-
turer, to repair the water cooler, and
after some time, they have had to
abandon it. I do not think after this
anybody would again purchase any
water cooler from the Indian manu-
facturers. Similarly, in regard to table
fans, the plugs that are sent with
the table fans do not fit into the
sockets there. So, these table fans
have not been popular in some of the
countries. There are similar other
cases.

ATl these small matters should be
looked into, and there should be a
proper sales organisation which should
recruit local agents. We should not
only depend on our men there, but we
should recruit local agents in those
countries, who can teach us as re-
gards their tastes so that we could
manufacture accordingly, and also who
can popularise our products there.

The question of credit also should be
considered. We could give at least a
hire purchase system, though we may
not offer a long term as is given by
China. Then, the question of shipping
freight is there, There are discrimi-
natory shipping freight charges. I
think Government should take it up
with the Conference lines or whatever
it is called, and see that the shipping
freights are rationalised. Even the
charge from India to Burma is some-
times higher than the freight charge
from Burma to UK or USA. BSo, it is
an illogical and abnormal thing, Gov-
ernment should take up this matter
with the shipping companies. On the
railways also, concessional freight
rates should be offered.

!
Lastly, subsidy, if necessary should
-,be given to encourage export.

Mr. Deputy-Bpeaker: There has
already been one ‘lastly’.

Now the hon, Member should con-
clude. Shri Mahanty.
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Shri y (Dhenkanal): My
observations will be umited only to
the question of textiles I believe the
hon, Minuster has not been frank with
the House 1 his statement, so far as
the export of textiles 1s concerned

Yesterday, there was & question mn
this House, namely starred question
No 510, which related to the wisit of
the British textile muission to India
The answers given by Government
were very scanty and evasive I would
hke to take this opportumty to ask
the hon Mmster why he has main-
tamned a studied silence over the wisit
of the British textile yussion to India
and the private negotiations that the
textile mill owners had entered with
the British textile interests It can-
not be said that that agreemeni was
arrived at behind the back of Govern-
ment Government were m the full
know of the matter, and it 1s really a
catastrophe that when we are scrambl-
ing for foreign exchange, when we
are bemoaning the loss of our export
trade. as a result of this agreement
which the Indian millowners had with
the British textile millowners, the ex-
port of our Indian textiles has fallen
by a further  million yards

The background of this 1ssue 15 like
thsis The British market was bemng
swamped by textiles from India,
Pakistan and Hongkong I remember
there was a Commonwealth Economic
Relations Conference where it was
urged on behalf of the Government of
India—and 1t was also accepted by the
Conference—that economically advanc-
ed countries should place no hmit
or ceiling on exports from economi-
cally backward countries in view of
the fact that the economically back-
ward countries have to import capital
goods from these industrially advanced
countries That decision was arrived
at that Conference in which the British
representatives were also present
Here in this particular case it iz well
knewn how the Lancashire millowners
bave haen agitating for banning or
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reducing or curtailing export of Indian
textiles to UK. What baffles me 18
why the Government of India should
have acceded to the demand of the
Lancashire textile mull owners 1n view
of the fact that they themselves had
propounded a proposition which was
accepted 1n the Commonwealth Econo-
mic Relations Conference

Now, 1t 1s well known that the only
variety that 1s exported from India to
UK 1s mostly grey cloth which is re-
processed and re-finished in England
and then re-exported to other coun-
trics Therefore, 1t cannot be said that
the export of this grey cloth from
India in large quantities to UK was
affecting in any way the British textile
trade Rather the circumstances were
quite diffcrent, for even though
Indian mils have been exporting grey
cloth, the British textile industry in
Lancashire did not suffer Stll there
was quite a substantial agitation over
this 1ssue The Lancashire mulls made
any number of representations to the
Government of UK Newspapers were
publicising spates of letters to editor
to curtail the export of cloth from
India to UK 1t 15 really painful that
the Government of India, even though
they were fully in the know of the
matter, acceded to this demand of the
Lancashire millowners

Yesterday 1n reply to that question,
the hon Minister has stated that the
Government are not in the know of
what has been happening A foreign
rmussion—British textile mission—wvisits
this country

Shri Jadbhav (Malegaon): Press re-
ports say that they have arrived at an
agreement

Shri Mahanty: They have entered
mnto an agreement Yet the Govern-
ment of India 1n their wisdom say in
reply to the question that they are not
in the know of the matter Moreover,
details of the agreement have been
kept a closed secret, and we have no
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wccess to them. This is what th .
Minister says in his reply:

‘“Two members of the British
textile delegation to Hongkong are
reported to have had some infor-
mal discussions recently with Shri
Kasturbhai Lalbhai, Chairman of
the Indian Cotton Mills Federa-
tion at Bombay".

As regards the reported agreement,
he says:

“Government have no definite in-
formation as yet. Any arrangement
having adverse effect on foreign ex-
change will have to be considered by
the Government at the appropriate
time".

The first question, to which 1 would
like to have an answer, is: is it really
‘the contention of Government that
they do not know what agreements
were arrived at between the Indian
‘textile millowners and the British
delegation that came? If so, that is a
‘very sad day for our country, It is
a very deplorable commentary on the
intelligence of the Government of
‘India that they have no information
as to the details of an agreement en-
tered into between the Indian textile
mills on the one hand and their Lan-
cashire counterparts on the other.

It will be seen that Hongkong, a
small colony, is still resisting the
demand of the Lancashire millowners
for reducing their reports to UK. The
fact has also to be borne in mind that
Hongkong is a colony whereas India
is a free country, It is a very sad
thing that the Commonwealth, of
“which we are a member now, is grow-
ing gradually into a lability for us.
We had this painful experience so far
as foreign policy was concerned and
20 as our defence was concerned.
‘When wa come to this sector—the sec-
of export trade—we also find that
is the kind of treatment we are
‘recelving from the mother of the Com-
monwealth, namely, UK. Therefore.
"the hon. Minister owes this country
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and this House an anawer as to under
what circumstances the Government of
India had acceded to the demand of
the Lancashire textile millowners
for placing a limit on the ex-
port of Indian textiles to UK. I
would further like to know from him
what has been the fall in the export
of textiles to UK as a result of this
agreement,

As ] said a little earlier, the econo-
mically backward countries—under-
developed countries—like India have
to depend on industrially advanced
countries like UK where the incidence
of unemployment is 2 per cent. So
we had expected that the Government
of India would have vigorously pur-
sued the principle which they them-
selves had advocated in the Montreal
Conference. It also really baffles my
understanding why the Indian mill-
owners should have accepted this cut
In exports, and why the Government
of India also accepted the proposition.

In the second place, today a new
market is expanding in the Middle
East. In the Middle East, there is no
dearth of money. In the households
of people, even furniture is being im-
ported from France and some other
European countries, They do not
higgle about the price. What they re-
quire is quality material. 1 would
like to ask the hon, Minister why the
markets of the Middle East are being
swamped by exports from countries
like USSR and other countries where-
as Indian goods do not enjoy a good
market there, even though India en-
joys quite a good bit of goodwill and
reputation in those countries.

The third thing is, as has been said
by a number of speaker, our textiles
machinery is out of date. We are
going to automatise and instal 3000
automatic looms in the sector of our
textile industry, The basic question
here is whether these automatic looms
are going to be installed in the units
owned by the private sector or those
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managed by the public sector? If it
is the former, naturally it will have
jts own consequences. There will be
more unemployment and the spiralling
of the vitiated economy will follow.
1 would like to know from the hon.
Minister what policy is going to be
pursued so far as automatisation of
looms is concerned.

1 do not wish to take more time. I
hope the Minister will answer the
questions I have asked.

Shri Ranga: Mr. Deputy-Speaker,
Sir, within the short time that is at
my disposal, it is difficult for me to
try to answer the question of theory
that my hon. friend, Shri S. A. Dange,
has raised today in regard to with
whom we should carry on our export
trade and with whom we should be
careful about. It is easy to say—and
it has been said for more than a cen-
tury now—that the capitalist countries
would always be subject to these ups
and downs, booms and depressions,
and only in a socialist economy would
one never meet with such experience.
But, actually, what is the position
today? Is India unwilling to trade
with the communist countries? Not
so. Is India not making heroic efforts
to push up her own trade with these
communist countries? The reply is in
the affirmative. Why is it then that
India is obliged to carry on this export
trade to a very much larger extent
with democratic countries and other
countries associated with them than
with the communist countries? It is
just because the communist countries
are more or less also in the same posi-
tion as India, developing their own
economy. Why is it that there is no
recessions in Soviet Russia. and other
countries? The most important reason
for that might possibly be that they
are also developing countries, and in
developing countries there is not so
much of a tendency or vulnerability
towards these recessions. Therefore,
it is not possible to draw any kind of
general conclusion that there would be
recessions only in these capitalist
countries and not in socialist countries.
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Then, there is the undoubted fact.
that much of the industrial economy
of any country anywhere in the world.
is dependent upon the cycle of produc-
tion in agriculture, The cycle of pro-
duction in agriculture is subject tov a
kind of index of variability; and this
is now being taken up for serious con-
sideration only in the recent past, in
the last two or three years. It has got.
to be studied much more carefully and
at least as carefully as it was sought.
to be studied during the last century
by several economists. So, when in-
dustrial economy has got to be inevita-
bly dependent upon the cycle of pro-
duction in agriculture, necessarily,
whether it is a communist country or
a socialist or a capitalist country,
there are bound to be ups and downs
in total production and also in the:
demand and supply that would result
from all that

Having said that, I would like to-:
take up one or two other points that
were raised by my hon. friend, Shri
Dange, that is, in regard to the tex-
tile industry, In this direction, I find-
myself both in agreement as well as®in
disagreement with some of things that
he has said. If automatisation 1is
absolutely essential in the interests of
the country, well, I would like that
thought should be given by Govern-
ment to the suggestion that he has
made or the challenge that he has
thrown that these 3000 or 4000 looms
which are demanded to be established
under automatisation should be taken
up by the public sector. If you are
not prepared to do that, then, what
guarantee is there that you are going
to give the benefit of this new economy
to the workers on the one side and the
consumers on the other?

I leave it to the hon. Minister to
answer the other point that Shri Dange
has made that although we made a
reduction in the excise duty in order to
benefit the textile industry as well as:
the consumers. the consumers have
not been benefited at all. There has
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[Shrn Ranga]
not been a corresponding decrease in
the price of cloth that has been pro-
duced by these people.

I would like to welcome this opposi-
tion on the part of Shr1 Dange and his
party to this automatisation. Not so
long ago, on the basis of the theory
of Maxism and also the practice in
Soviet Russia they were nidiculing the
very existence of the handloom and
handicrafts and all that.

Shri Tangamani: Handloom was
never ridiculed by the communists,

Shri Ranga: My hon. friend would
<only re-read his Marx and the com-
munist manifesto and he will find
plenty of ridicule heaped upon not
only the handloom but on all sorts of
handicrafts and self-employed econo-
my, They have also realised that this
automatisation is likely to hurt the
working classes also. For the very
same reason we were opposed to the
proposal made by one of the latest
committees appointed by the Govern-
ment of India to enquire into the tex
ti.l‘e industry including handlooms The
proposal was that the handloom should
be replaced, in course of time, maybe
5 or 10 years, in phases, by power-
looms. We opposed it and at that time
we did not find any support from my
hon. friends, the communists.

Shri Tangamani: Yes, yes,

Shri Ranga: In the same way they
complain now that they did not get
sufficient support from the INTUC
with regard to their protest against
automatisation. Even now, I have a
legitimate right to complain that we
did not get any support at &Tl from
the communist party against the pro-
posal made by the Government of
India that handlooms should be re-
placed by power-looms,

Shri Tangamani: It is contradicted
by facts.

Shri Ranga: If my frlend is pre-
pared to support us even now, I am
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prepared to welcome that irrespective
of what has happened in the past.

In regard to the promotion of
expaorts, I am glad that my hon
friend, Shri Dange has admitted that
the bon. Minister has been very frank
with us. The fact is that every incum-
bent of that office has had to be frank
1o this House, whether it is this House,
or the previous Lok Sabha or even
the previous Provisional Parliament
and the Constituent Assembly (Legis-
lative). All the time they had not
very much to hide and they had to go
on with the promotion of exports.
They were up agamnst difficulties and
were not being able to push the
exports up as much as they would
desire.

My hon friend, Shri Shastr1 said
yesterday that the first stcps were
taken mm 1954, I do not wish to go
much into history. But, I would like
to remind him of what is known as
the report of a committee appointed
by the British Government in 1841-42
to promote our exports to US.A, to
mention only one This has had a
long history; but what we are now
concerned with is whether the present
Mmistry is really seized of the ques-
tion so seriously as to push up our
exports There are so many bottle-
necks. some personal, some adminis-
trative, some ministerial and some
merely organisational which are now
clogging the wheels of the ministerial
support that we should get in order
to push up our exports.

Only recently, the President of the
All India Handloom Fabrics Market-
ing Society happened to be in Delhi
for the sixth time :n order to get
financial accommodation through the
good offices of the Government of
India from the Reserve Bank and the
State Bank Six times he was obliged
to come over here at his own cost—
and his expenses were not being
borne by his soclety—in order to per~
suade these great people here, and I
had also to Intervene. With very
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within the next two years provided
the Government of India 1 willing to
place the necessary financial assis-
tance at theiwr disposal What was
wrong then? What was responsible
for this crrminal delay, as I would call
it, 1n not acceding to his request” It
15 an organisation set up by the Gov-
ernment of India to promote natlonal
interests  Yet, somefthing has been
happening here m the Secretanat and
at the mumsterial level in order to
cause such criminal delays

There 15 also another difficulty Sur,
the difficulty of what 1s known as
rheumatism cloggmng the wheels of
this Minwstry This Munistry insisted
upon ymposing an export duty on the
txport of oilseeds and oils also We
wtnt on, 1n season and out of season
here asking the Government of India
tor God's seke to 1emove those things
or otherw s¢ we would be disabled in
competition with several South Ame-
rican and African countries Minister
after Minster of this particular Min-
i5try as well ag of the Finance Minis-
try only ti‘ed to smile at us and then
say, ‘We are not gomng to do 1t for
101 reasons’ Then they tried to
remove these duties by slabs In the
end, my friend, Shmn Shastn now
comes to show this ohive branch and
say that he has at last removed these
duties It has taken so many years for
this bit of wisdom to dawn upon the
Ministry

1 would like the Mimstry and the
present Minister also to see—I do not
know how long he 1s gomng to be asso-
ciated with this Munistry (Shm Bimal
Ghose—Why*), 1 would hke this Min-
stry, urespective of whoever occupies
this office, to see that no such imped:-
ments are placed in the export of our
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essential exportable commodities It
has been estimated that more than 75
per cent of our exports is due to the
co-operation of our agriculturists who
placed agricultural produce at the dis-
posal of the country and yet very
little attention has been paid to the
promotion of their exports

1 come to the State Trading Cor-
poration It has already been sug-
gested—I would Lke to second the
suggestion—that the activities of the
STC should be studied carefully and
probed into and then brought up here
for discussion so that 1t can take
advantage of whatever suggestions the
House m'ght be able to make in order
o enable it to further strengthen its
efficiency and lesson its weakness One
of 1ts weaknes<es 1s the failure to
implement the very policy of my hon
friend, Shri Shastri removal of the
middie-men Instead of removing
them, i1t has only been encouraging
them who have so little to do with
actual production of such an impor-
tant and valuable 'tem of export as
the 1ron ore and thus discouraging a
large number of actual mnne-owners
who are obliged to take all the risks
incidental to iron-ore mining *

A suggestion has been made that
China 15 not such a big competitor to
our Indian textiles I am not able to
agree with that My information is
based wupon a Japanese journal
Onental Economist There 18 a very
able and mstructive article in regard
to China's competition with Japan
herself We have been arnxious to
push up our exports of textiles to the
tune of 800 mullion yards China has
been able to export more than 400
million square vards of textiles It
shows that 1t has grown to be one of
the strongest competitors not on'y of
Japan but of India also Secondly,
Japan herself 1s a competitor Both of
them are competing with each other
and also with us Therefore, we
should be able to set our house m
order m so far as the textile industry
1 concerned so as to be able to com-
pete with these two great powerful
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producers to retain our markets and
also to improve upon it.

It is not going to be so easy. The
question of friendship on this side or
friendship on that side does not come
into the trade. All are friends and
yet are interested in competing with
one another. So far as international
trade is concerned, we do not mind
China competing with us. But there
is the charge that China is trying to
dump her textiles in various other
countries. I am not able to agree
with our own capitalists when they
make this charge because this journal
itself—Oriental Economist—admits
that there is no such thing as dump-
img 4rom China, Yey, we do nod
know what the cost of production is
in China and nobody knows. There-
fore, it is not possible for anybody to
come to any kind of judgment. In
these circumstances. we have to treat
China as a very serious competitor to
our textile industry. That is all the
more reason why the Government, the
textile industry and the organised
labour in textiles will have to agree
to cooperate with each other in order
jo sustain our exports and push them
up in South-East European countries.

I would like to make a suggestion
to the Government to this Ministry as
well as other Ministries. They should
try to explore the possibilities of
having a conference among all the
under-developed countries whose
exports are so much dependent upon
agricultural commodities just as they
are trying in Europe to bring about a
kind of a free trade area and co-ope-
ration among those western European
count'ries in order to protect their
own agricultural economy. We should
also try to bring about some co-ope-
ration and some co-ordination as bet-
ween the Latin American countries,
African countries and ourselves so
that it might be possible for us to
press or oblige the rest of the world
to change the terms of trade. It is
well kngwn that the terms of trade
are very much against agricultural
countries and very much in favour of
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industrialised countries or developed
countries. So, these terms of trade
have got to be changed, Our Finance
Minister had put in a strong plea on
our behalf at Moatreal and the Mont-
real Conference agreed in principle
that the under-developed countries-
can best be helped by altering these
terms of trade in favour of agricul-
tural commodities. So, I hope the
Government will take the earliest
possible steps in exploring the possi-
bilit'es of convening a conference in
this direction.

Shri Bimal Ghose (Barrackpore):.
Sir, this discussion would have pro-
bably been more helpful if the hon.
Minister had circulated ta the hom.
Members figures of exports of the
main commodities as also the overall
exports for the last few months
because then we would have known
whether the optimistic picture which:
the Minister sought to draw or the
arguments which the Leader of the
Communist Party wanted to build up
over some of the purported statements
of the hon. Minister, were justified.

One finds that the export receipts
were Rs. 40 crores less in 1057-58 as
compared to 1056-57. The exports in
the present year are running at an
annual rate of about Rs. 570 crores
only. That means that it is still fur-
ther going down. This is so in spite
of all the export promotion measures
that we have undertaken.

The question arises as to why this
should have been so. The hon. Min-
ister has stated—it was supported by
the Leader of the Communist Party—
that the recession was pr marily res-
ponsible for  this—recession in
America particularly. But it so hap-
peng that the Reserve Bank of India
in its rcport on currency and finance
for the year 1957-58 sugge:ts that this
decline was not due to reerssion; i it
had at all any effect, it was very mild
So, causes other than recession have
to be looked for, particularly in
regard to the decline of our exports
to the Sterling Area. Of course, the
Reserve Bank report did not refer to
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the causes. Bo, it happens that reces-
sion is not primarily the cause. If we
bhave to believe the Reserve Bank of
India, the arguments built up by the
Leader of the Communist Party do

Secondly, if we look at the direction
of the trade, we find that our exports
have been going down with the Ster-
ling Area and the OEEC countries.
Our trade with the dollar area and
with other countries have not gone
down in 1957-38, as compared to
1958-57. It has also to be looked into
as to why only in the OEEC area and
the Sterling Area, our exports have
particularly declined.

Shri Ranga: They have been pur-
chasing a high percentage of our
exports.

Shri Bimal Ghose: But if you take
the balance of payments position, the
exports to the dollar area and also to
other areas had been increasing but
exports to OEEC area and the Ster-
ling Area had been declining. It is
not a question of percentage; these
are absolute figures. The percentage
of course is there.

Then, a lot has been said about our
carryng on the export trade with
what are called capitalist countries, to
which the Leader of the Communist
Party referred. I submit, Sir, that
that argument is irrelevant. It so
happens that 95 per cent of our
exports are with the capitalist demo-
cratic countries. We cannot today
build up with our export trade with
the communist countries the whole of
our export earnings. That is Impos-
sible. We have to tnke the present
situation, It is not that we shall not
try to expand our trade with com-
munist countries. I believe we are
doing that. But the fact remains that
our exports are primarily with the
284(Al) LBD.
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capitalist democratic countries. As to
whether a capitalist country can never
be free from recession or whether a
socialist country is always free from
recession is an argument inte which
1 do not want to enter today because
I have not got the time, and that is
also not relevant to our present dis-
cussion.

But there are capitalist countries,
we are told, for example, Norway and
Sweden, There is Yugoslavia. I do
not know whether the Communist
Party would call it a capitalist coun-
try or a socialist country.

An Hon, Member: Socialist.

Shri Bimal Ghose: If it is a socialist
country, then there is also mo unem-
ployment. But Yugoslavia carries on
some trade with capitalist countries as
well. To a very large extent, they
accept foreign assistance from foreign
capitalist countries. Yet there is no
unemployment. It does not follow
that because you are carrying on
trade with capitalist countries or
accept aid from capitalist countries
vou are subject to recession.

The position of our external trade
is really very unsatisfactory and the
prospects are also not good. The pros-
pects are not good because there are
world factors. Firstly, there is the
factor to which my hon. friend. Shri
Range, referred, namely the terms of
trade. Whenever there is, what you
call, a falling off in world demand. the
countries exporting primarily agricul-
tural commodities suffer. That is not
a new problem. That has been dis-
cussed in international conferences
during the last 10 or 15 years. Reso-
lutions have been passed as have been
passed in Montreal or GATT, Even
at the recent GATT Conference a
resolution was passed. I am sure
nothing is going to come out of these
resolutions, because if you refer to an
observation in the Economist of last
week you will see that even in capi-
talist countries—progressive capitalist
countries—there are protectionist ten-
dencies. Therefore, it will never be
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that that they will agree to give wm
better prices during all periods
through recession through depressions
and booms for our agricultural com-
modities. We have to accept that fact.

Apart from that, industries are
coming up in many of these countries
to which we wused to export. Their
tariffs are also going up: for example,
East African countries have increased
the tariff against textiles. Then, the
‘common market' {s coming, probably
next year. Our exports to ‘common
,market’ is about 7 to 8 per cent. Then,
‘if Great Britain comes to join it in a
free trade area and the textile—grey
enftem, dath—that wme axnest, ¢ Grendl
Britain for being processed there and
re-exported is considered to be of
Indian origin instead of British oriein,
our exports are going to suffer even
more.

Let us take our staple exports,

secause we have not yet been able to
mlarge or divers’fy our exvort trade
to any very large extent although an
attempt is being made that way. For
example, engineering goods can give
,us two, three or four crores more.
Other things can give us two, three or
four crores more. But tea, jute and
textiles constitute about 60 or 70 per
cent. of our exports.

What is happening to that? In
regard to tea, it is not true that
exports have gone down during
1957-58—1 mean world exports. But
exports of Indian tea has declined.
Exports of Indones'an, Ceylonese and
East African tea have increased. Take
textiles. It is not true that world
exports have gone down in 1057-58
compared to 1956-57, Other competi-
tors have come in. Compared to what
little we have expanded, Javan has
expanded very much more than that.
Jupan’s .expansion in 1957-58 compar-
ed to 1956-57 is of the order of 14 per
cent. while our increase may be of
the order of 6 per cent, and it appears
we are going fo lose even that this
Jear.
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Therefore. we have to examine the
causes and see what can be done
about these staple commod'ties. I
have, Sir. maintained, and I have
said on previous occasions also, that
we cannot expect that we ghall be
able to maintain our export markets
in our staple commodities however
much we mav try, particularly fex-
tiles. It is a consumer goods indus-
try. Everv new country is going to
put up ‘ts textile mill and put up its
tariff duties. Wi‘h regard to tea,
unless we can come to some sort of
an international agreement—and
East Africa also comes in—I do not
think we shall be able to maintain
our vositinn Fortunatelv for inte.
the position is not so bad: but that
also can be due to an adventitinus
factor. namelv. that raw jute prices
are verv low this vear. It may not
be a verv good thing when we take
into  consideration future years,
because if there should be a setback
in the nroduction of raw jute in future
vears the iute industrv may suffer.
There iz aleo another factor. namely,
that there has been more modernisa-
tion effected in jute industry than in
any other industry in India.

Sir, that brings us to the question
of modernisation in the textile mill
industry. The views in that regard
differ very greatly in this House, As
far as I can understand, the leader of
the Communist Party stated that he is
not opposed *n principle to automaii-
sation. Then what is he opposed to?
Is he opposed to automatisation in
capitalist countries but not in socia-
list countries? I do not understand.
If you are not opposed to automati-
sation in principle. then it is necessary
to tell us as to what vou are oppos=d
to. I can understand that it is a ques~
tion of emplovment assoclated with
the introduction of automatisation.
But even in this respect, the Textile
Committee Report has gtated that a
psychological climate should be built
up =6 that automatisation oen
procesd.
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Now, Sir, I find it difficult to accept
this proposition., We come to this
that textile industry Is in a

bad state, that it cannot export and
it may not be able to export unless
we take recourse to automat'sation.
At the same time, we temporise and
say that automatisation should not be
undertaken unless a psychological
atmosphere is created. Now, if that
psychological atmosphere is not there,
what is going to happen? Of course,
there was a suggestion that the auto-
matic loom may be set up in the
State sector. If the Government feels
competent, I have no objection. That
is a very good suggestion. But if
Government do not feel competent—
we mav criticise Government for
that—what happens? Will there be
no automatisation? Shall we be con-
tinving to lose our export market
berause we are priced out? Let us
understand what our difficulties are.

Shri Morarka said that there is the
cost factor. But the cost factor should
be taken for granted today. We are
wedded to certain soc'alist ideas. Our
rosts cannot be so low. I would not
be in favour of lowering wages or
cutting down facilities which the
workers get We have to realise that
other countries when they Industria-
lisnd had no labour laws. as some
of the countries which are now indus-
trial'sing—East Africa—have no
Isbour laws But it is not that, there-
fore. we are not going to take these
advantages awav from labour. But,
if as a result of that our costs are
higher, then what is to be done?

Here I come to the question of solu-
tions. What are the solutions in this
situation? The Government have to
realise and have to come to a decision
as to what thev want. because some
of the concess‘ons that they are giving
are reallv half-hearted. Tske, for
instance, the railway fares. They will
nnt helo our maior export industries.
There ig the revenue consideration
attached to it. Government will have
to make up their mind as to whether
they are orepared to lose some
revenue with a view to expand our
exports. That is a very basic matter.
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You have to choose as to what you
want to do.

As far 28 I can see, two things
would be necessary. One is that we
must be prepared to undergo certain
sacrifices internally. That means that
even In respect of commodities for
which there is ample demand at
home—in the inflationary situation, as
Shri Morarka said. there would be no
incentive to export—but even under
those cond'tions, there should be some
forcible export; that is, some quantity
of commodities that we can export
should be set apart for export, if we
really want to export.

Shri Ranga: They are making it
easier to sell here.

Shri Bimal Ghose: Whether it be
sugar, iron and steel, cement, power
alcohol or other things which can
probably be exported, provided we
can arrange storing facilities at the
ports, we have to make up our mind
to export a certain quantity through
existing organisations, if necessary, or
through the State Trading Corpora-
tion. But we have to suffer some
losses on such exports. We will have
to make up our minds whether we
are prepared to suffer those losses.

Secondly, if we are trying only the
existing channels, then, we have ¢to
give certa’n concessions, primarily in
railway rates or shipping freights. I
understand that so far as our Japa-
nese exports are concerned they get a
lot of concessions in regard to ship-
ping freights. I should like to know
what our shipping industry is doing
because, whenever the problem of the
shipp'ng industry has come before
this House, this House has been very
generous and has alwavs been willing
to give the shipping industry some
concessions. Is the shipping industry
in turn willing to offer concessions im
regard to the export of our products?
Similarly, with regard to the raflway
freights, concessions will have to be
given in regard to our major exports.
Otherwise, I do not think we can
build up our exports.
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In retrospect we can probably say
that the structure of indusirial deve-
lopment In the second plan was not

happy in this respect, namely, a lot)

of attenion was given to the expan-
sion of consumer goods industry
which requires a lot of imported raw
material. If the position today is that
if we do not import those raw mate-
rlals there would be not only less
produc‘lon but also unemployment,
then, if that concession was given, we
would at least ask this of the consu-
mer goods industry, namely, that a
certain quantum of the production
should be set apart for exvort even at
a Toss or even at a sacrifice, iI' we
want exports to expand.

The third thing that I want to say
is this. It is about the question of
organisation. I do not know exactly
what the Government organization
now is. I am not really very com-
petent to say very much on it. As
an outsider, it appears to me that the
present organization is a sort of
sprawling organization. For example,
for export promotion, we have the
Commodity Boards, Export Advisory
Committees in three port towns, Ex-
port Promotion Councils, the Director
of Export Promotion, the Director-
General of Foreign Trade and then
Export and Import Advisory Councils.
I am told that there is also a pro-
posal for a sub-committee for export
promotion and all that I do not
know what it is. At the same time,
it is unfortunate that we have not one
Minister solely and only in charge of
our export trade. Even the Minister
of Commerce is lsoking after planta-
tions, textiles and probably also the
cottage industries. So, I do not
know if in the Government there is
somebody who is giving his undivided
attention to this problem, and whether
we could not simplify our export
promotion organization and activitics
and set up one body with which may
be attached an advisory body to pro-
mote exports.

¥r. Deputy-Spesker: The hon.
Member’s time is up.
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Shri Bimal Ghose: I am finishing.
I am the only Member speaking from
my side, and I may be given three
or four minutes more.

There is also the question of having
inter-departmental co-ordination on
a much larger scale, because export
promotion cannot be effected merely
by the Commerce and Industry Minis-
try. For example, if it is a question
of giving concessions in regard to
duues such as export duties and
excise duties, the Finance Ministry
comes in; for railway concessions the
Ro'lway Ministry comes in; for pro-
moting the export of, let us s&y, oi}
cakes or molasses, the Agriculture
Ministry comes in, and it may object
to something. If it is a question of
giving advantage in regard to ship-
ping freights, the Transport and Com-
munications Ministry comes in. 1 de
not know if there is that awareness
in the Government, and if there is,
to what extent that awareness exists
to the effect that we must at any
cost develop our exports, and the costs
may be heavy. It is necessary that
not only there should be co-ordina-
tion between all these Ministries but
there should be one single organiza-
tion devoted to the promotion of our
exports. The problems are known.
Everybody knows them. I am sure
that the Government and the officials
know everything about the difficulties
of our exports and what is to be
done. The gquestion is one of imple-
mentation. There is no lack of know-
ledge or lack of information about the
problems. Everybodv knows what is
wrong, but do we really know what
we want and are we decided about
the policy? If we are decided about
the pnlicyv are we defermined that it
should be implemented? These are
the problems which T should like the
Minister to look into, if really he wants
determinedly to develop our export
trade.

Shri Manubhal Shak: Mr. Deputy-
Speaker, Sir, we are all very grate-
ful for the very high level of debate
and the constructive points which
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many bon, Members have placed
before the Government for considera-
tion. I am also very happy at the
very good reception which the state-
ment of my senior colleague has re-
ceived in the press, in this House and
in the country. That shows that the
entire thinking in this country in-
cluding thiy House and the Govein-
ment is completely seized of the
gravity of this problem and the great
importance that it has in the eco-
nomic development of this country.

As the House is aware, the twin
solution of the Indian economic pro-
blem is increased agricultural pro-
duction and massive industrial deve-
lopment. Here, I would not deal with
the importance that agricultural pro-
duction holds for this country, because,
if I may say So, it is the kingpin of
the entire economic orbit of develop-
ment of our nation. Next only to
agricultural production comes the
question of massive industrial develop-
ment, and it 1s in this sphere that this
Ministry is charged with the responsi-
bility by the country.

As all of us know, no under-
developed country in the world can
expand its industries without the
active assistance of foreign trade. As
a matter of fact, the contribution of
industrial development and trade in
the gross domestic producer—national
product from all origins, ie, to the
national income is almost one-third,
if we can say, including the agricultu-
ra]l products which play their part in
the export and import trade. There-
fore, it is but right that the House
should attach such a high importance
to this subject.

As far as export promolion and
drive are concerned, my hon. friend
Shri S. A. Dange was referring to
certain aspects of this problem. But
I am glad that my hon. friends Shri
Ranga and Shri Bimal Ghose have
more or less answered the points
raised by Shri Dange. The policy of
Government on foreign trade and par-
ticularlv export trade has been one of
increase in trade, particularly a drive
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possible without diversion from exist- .

ing trading partners. The proof of
this policy in execution is visible.
Recently, our Director-General of
Foreign Trade headed a delegation
which went to several countries and
the house is aware of the great bene-
fits that will be derived by both the
trading partners through all these
agreements. That shows that our
country is free and prepared and ready
to do trading wherever it benefits

mutually for the expansion of foreign
trade.

As 1 said earlier, without the expan-
sion of foreign trade. no industrial or
economic development is possible any.
where and much more so in India
Therefore, it is very heartening, as my
senior colleague pointed out yesterday,
that we have been able to halt the de-
clination of export trade, thanks some-
what to the revival which has already
taken place from the world recession
which was of a temporary nature, and
to the various efforis that the trade, in-
dustry and the Government have been
making in this country.

But that 13 not enough, because it is
not as if the economy in this country
1s going to remain static for a very
long time. We want that not only
should we be able to halt the declina-
tion in export trade but every year,
as Shastriji was pointing out the other
day when discussing export promo-
tion, we must be able to increase our
export trade by at least Rs. 50 crores
to Rs. 100 crores if we have to keep
up with the tempo of development
that we have envisaged in the second
and the third Plans.

It is true that there are three as-
pects of development, and having the
problem of balance of payment solved.
But the battle of balance of payment
cannot be fought by anything other
than increase in trade. Trade, foreign
assistance and foreign capital are the
three most important ingredients te
fight any battle on the front of the
balance of payments. But, of thess,
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the most important or the single con-
stituent factor which is of the highest
pniority and which counts the most
is increase in trade.  Therefore, at
the Montreal Conference, the ECAFE
Conference, the Geneva Conference,
wherever our delegations have gone,
we have pleaded strongly for increas-
ing the world trade and participation
of under-developed countries of Asia,
particularly of India with her very
massive population, in the growing
world trade. I hope that the entire
sympathy of the House and also the
people outside will be with the Gov-
ernment in activising the export trade.

Coming to the second part of the
industrial development, I would like
to urge on my friends in the indus-
try that even though today the coun-
try depends upon the staple exports
of primary produce and plantation
crops—and it will remain our sus-
taining interest for a very very long
time, for a few decades—unless we
diversify the pattern of export trade,
the present staple exports will not be
enough to give us more foreign ex-
‘change earnings, so that we can
import more and more the necessary
capital goods, in spite of our increasing
industrial production. So, I have to
urge upon the industry in a much
more concerned way that our indus-
try has not been export-minded. 1
was speaking the other day in Bombay
to the Indo-German Chamber of
Commerce and I said that because
of their tradition of the past, our in-
dustrialists are import-minded. To
some extent, in the last ten years,
when we have been able to incubate
a climate of industrial development,
they have become somewhat indus-
trially-minded, but not sufficiently
export-minded. So, I would urge on
every industry—big, medium or small
—that it is a necessary duty and obli-
gation to the nation that a part of
their production is exported, so as to
take away at least the burden of
that part of the of raw
materials, on which their industria]
production is based. This should be

1
L]
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the minimum that the nation can
expect of the industries in different
parts of the country, whether they
are big, medium or small. I would,
therefore, urge that all the industrial
associations must forge some social
and organisational sanctions. This is
done all over the world. It is not as
if legal and executive sanctions alone
can help to promote the export trade.
If it is necessary, this Government
will not hesitate even to enforce
some legal and executive sanctions
to see that every producer exports
at least a portion—maybe, 10, 15 or
20 per cent—of what he is pro-
ducing so as to defray his moral
duty for the debt which is accumu-
lating for the country by way of im-
porting raw materials or capital
goods.

I would, in a brief manner, touch
on the most important point for which
I have got up to speak, viz., the textile
industry. In the fleld of the
textile industry, several committees

_ have gone into this matter for a long

time. For many years from 1831 and
even before that, the Tariff Board and
subsequently so many committees and
commissions have gone into this
matter. After analysing the various
‘reports, I have culled out six factors
which really have come to play their
part both in expansion and declina-
tion of this industry. The first factor
is the outmoded machinery, to which
several hon. Members have referred.
In some cases, the situation is heart-
rending. As one who has participat-
ed in the textile industry, I found
that machinery as old as 1858 and
1898 is still being used in our coun-
try. One feels ashamed and even
shocked at this. I would urge the
industry to take a lesson from the
industrial history of the rest of the
world and to change and modernise
wherever possible No industry
should have machinery older then 20
years, Today the obsolescence i» so
fast growing that even machinery 10
years old is considered

S0, having machinery which
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cannot be understood nmor tolerated
by any section of the society. 1
would go nto the detaled part of

modermsation a little later.

An Hom. Member: Why does not
the Government help in this?

8hri Manubhai Shah: I am just
narrating the gteps we are taking.
We are trying to give loans through
the National Industrial Development
Corporation. The Industrial Finance
Corporation of India js also helping.
We are helping through export pro-
motion incentiveg this process of
meodernisation, Many nullowners
have with their own resources also
modernised in several cases, Today in
this debate, we make a further urge
on the entire industry to step up
therr modernisation programme still
more, so that in the course of the
next decade, old machinery becomes
a thing of the past.

The second \];o‘mt which I would
urge is on my friends on the labour
«ade. There are certain units, several
or them in different paces of the
country, particularly that part from
wnich my friend, Shri §. M. Baner-
jee, who gave so many facts and
figures yesterday, comes, in which
there is an excess of labour strength.
This is a matter of great concern. It
1s not that anyone in this Ministry or
elsewhere lacks in understanding and
sympathy towards labour problems.
We are all one in seeing that there is
retre:chment in any industry, either
for modernisation or rationalisation.
The code evolved at the Fifteenth
Labour Conference has clearly laid
down—and it hag been reiterated in
Nainital—that all our measures,
whether in the textile, sugar or en-
gineering industry—are all subject to
what iy known as “modernisation or
rationalisation without tears”. But
having granted that and also that the
benefit of productivity must be
shared betwesn the employer and
the labour, we must come to this
conclugion. My hon. friend, Shri
Ramsinhji Varms, was mentioning it
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and also yesterday, Kashinathji was
mentioning it while giving a repartee
to my friends on the other side. Our
labour friends are aware of it. Even
though it may be a bit of bitter pill
to swallow for the moment, although
it may lead to a certain temporarily
unpopular measure, leadershup in
labour will have to take a bold step
with the sympathy and support of the
Government and the industry to see
that these units which are perma-
nently sick are rationalised. Twenty
men or I5 men per thousand spindles
is unheard of anywhere in the world
This unnecessary drag on several
units should be reduced at the earliest
possible moment and they should be
rationalised consistent with labour
codes and ethics.

The third point is management.
To my mind, proper management is
the central fulcrum of the revival
of this industry and making it as
sirong as necessary to compete with
the rest of the world. We are ask-
ng for no sympathy or quarters from
any part of the world. Our textile
industry is not one in which we will
have to go to anybody and say that»
we are worried about competition in
this or that field. But management
1s the kingpin of the entire industry,
whether it is textile or anything else.
1 do not want to enter into an argu-
ment with Shri Somani whether the
cost of production of cloth today is
lower than in 1955 or higher than in
1956. In some sorts, the prices may
be somewhat lower, but, by and
large, the indications are that the
prices are not lower. But what 1
want to urge on Mr. Somani and
through him on other friends in the
industry is that we will have to put
our house in order. These unils
which are called sometimes junk,
sometimes marginal and sometimes
uneconomic, are not all such that they
cannot be run properly. Yesterday
out of sheer desperation I spoke of
the misdeeds of many of my friends
in the industry which have made it
impossible for some units to run
properly. So, it will be the duty of
“he millowners’ associations in
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i different parts of the country to see
that this kingpin . . .

Shri Namshir Bharucha (East Khan-
desh): It is the villain of the piece.

Shri Manubhai Shah: I would not
call it the villain of the piece, because

I know it iy the greatest single cotton’

textile industry in the world—I13
million spindles—which is bigger than
the Japanese industry by 40 per cent.
It is much bigger than the Lan-
cashire textile industry; it is an in-
dustry on which the prosperity of
several sections of industries—chemi-
cals, engineering, machinery manu-
facture, cotton growers, agricultural
producers and so many traders—
depends. I would not call it by any
other name than the name it de-
serves, It is the kingpin; it is the
queen of Indian industries. So, it is
necessary for the textile mills to sce
that the management houses are put
in order.

Bhri Dasappa (Bangalore): What
about the amalgamation of unecono-
mic units recommended by the
Kanungo Committee?

Bhri Manubhal S8hah: It is not like
land where one piece is attached to
another, Unless you shift it from
Indore to Bombay or from Bhopal to
Bombay, amalgamations are not
possible, Uneconomic units can be
expanded so as to make them econo-
mic. We have for the current policy
decided that 12,000 spindles and 300
looms should be the minimum eco-
nomic unit. In other countries it is
25,000 spindles and 600 looms that
fs a minimum economic unit This
kind of combination or amalgamation
is possible in Agra, Kanpur, Ahme-
dabad or Bombay where there are
many mills. In those places this com-
bination i3 possible.

;mmwmwhlehlwuuuh‘
was the production programme.
What hay happened? If you aniilyse
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the present drag of six lakh bales
the trade, what is the drag due
A majonty component of this carry-
over 1is either coarse unwanted or de-
fective cloth or very lower medium
cloth. Because, there was a slight,
perhaps not very accurate sclentific
working in  our excise schedule;
because, our industry was not scien-

tifically-minded to produce what sells.
What is the use of that? To get the
temporary benefit of excise most of
them ran towards coarse production.
From 9 per cent, which was the
average coarse production in the last
5—10 years, in one single year they
went to 22 5 per cent of coarse cloth.
The consumer preference and consu-
mer taste, which has undorgone con-
siderable change in the last ten
years, could not all of a sudden
absorb such a high percentage of
coarse cloth. That is the main reason.
In the resolution which we have
published on the Joshi Commitiee
report it is nmentioned that the
Textile Commissioner is going to take
power to see that production is to
some extent regulated. But that can-
not be done by statute alone. It is
high pressure salesmanship, good
management that is necessary to see
that they produce what sells, fto
produce what the customer wantls,
because the customer is always right.
It 1s not the producer who is right.
The consumer trend in the country
has to be watched. When I went to
New York and Chicago I found uow
in the American market business is
carried. They even consider what
colour the exterior of a car should
have to have more sales. Every-
where psychological tests of the con-
sumer preference are available, and
they are taken in a scientific manner.
Of course, that is a much highly
developed country. They can afford
market surveys, market researches and
so on. But we are also developing.
Further, thig indusiry is not a new
industry to this coumtry. Tharefore,
my friends in the industry must see
to it that proper market ressarches

gs

are done. They must also see that



3835 Motion-re

the production is so regulated with.
out too much of intervention from
Government. Government i3 pre-
pared to intervene when necessary.
But it is for the industry to so re-
gulate its production that it is in
keeping with the demands. They
must produce such things as the
consumer demands, and the consumer
preferepce is continually changing.

fitth point which I wanted to
urge is about quality and reduction
_m cost. This 'is a very important
point, and I am very glad that .ny
friends from the communist side, from
the socialist side and from my own
party have stressed this point repeat-
edly. The question of qualty is a
very very important matter. In this
connection I would like to bring in
the question of automatic looms. It
15 true that while discussing, not
trade but politics, my hon. friend, Shri
Dange, tried to interpret automatic
looms with something like an economic
philosophy, whether it was capital-
ism or socialism or communism; but
automatic looms has no connection
with that. It has common relation-
ship with all these three different
types of political ideologies. Whe-
ther you go to China or Japan or UK
or even America, automatic looms
today has become one of the “musts”.
And I will give the House a few stat-
istics te show what a big gap there
is between where we stand today
when compared to Japan or China or
other countries in the field of auto-
matic looms. In Japan, as I said
earlier, they have 9 million spindles,
lees than three-fourths of our spin-
dles. When we have 2 lakh (200,000)
looms, thev have about 81,000 looms
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Therefore, 1 would urge that tais
is not a matter of politics. This is
not a matter of trade unionism. This
is not a matter in which political
ideologies or  philosophies are
different. What we want 1s that our
country should get a good name in
the international market, our country
should get a foothold for its products
and we should produce the best of
cloth for our traditional markets in
our spinning and weaving mills. The
Dacca mushm and the Dacea mulmul
were known throughout the world
for the last 1,000 years, Therefore,
we have got to retain that highest
glory in the field of textile production
in the whole world. Seo, I would
urge that this matter of introduction
of automatic looms should not be
lost in the controversy of either trade
union or industry and other dis-
putes or one approach of the Govern-
ment or the other.

Over and above the 3,000 automatic
looms that we have announced in
the Export Promotion Scheme, I am
glad to say that our friends in al}
the three labour unions at the top,
Shr1 Khandubha; Desai, Shri S. R.
Vasavada, Shri Asoka Mehta and
Shri Dange have agreed to meet very
shortly to consider the question of
introduction for the first three years,
as a pilot project, 2,500 automatic
looms every year in 1959, 1960 and
1981. Of course, this introduction
will be subject to the code of the
Indian Labour Con’erence—moder-
nisation or this type of replacement
without any retrenchment. All that
can take place without any retrench-
ment. That can be done in
the case of natural wastage
or de-casualisation in the normal
course of time. So, whatever reduc-
tion takes place will not be as a
result of introduction of automatic
looms. I hope that this Conference
will succeed. Because, after what I
heard from Shri Dange, today in the
House, I was in two minds whether
we were on gure grounds, consider-
ing what he said only a few hourws
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back., Agawmn, I condrmed on tele-
puavae. ne saud wiat  waatever he
spuke aoes not mdiler, &g lar as
mouverni.aon by autumatc looms 18
cuuverued, he nad punted out tnat
lnaian ndustrialise are at fault and
it was not his idea to oppose in-
troduction of sutomatic looms as such.
I'nat was the approach that he put
forward.

Shri Tangamani: There was a ques-
tion wnewaer you are hdviig <S,uw
fooms 1n the public sector.

Shri Manubhai Shah: I have clari-
fed wus, because tus 15 tne st
time we Nedrd 0! hdving sUWMAUC
looms in the public sector, for in the
enire textue lnaustry tnere is not a
single unit 1n the public sector. So,
tnds Question does not arise,

I am grateful to all the three lead-
ing labour leaders for ndving agieed
1A prnciple to have a schemy lor the
inwoducl.on of autumauc looms in
however small a way, a pilot way.
inere will be nardly 7,500 loums. As
a’matter of fact, some of us were
much more ambitious and wanted
that at least i1n ten years 50 per
cent of the loomage in India should
be coaverted to automatic, that 1s,
10,000 loom. per year. We are mak-
ing & beginning; and learning by ex-
perience, profiung by experience, we
want to proceed farther.

That s what I wanted to empha-
iize on automatic looms. It 15 not
30 much of increased productivity,
even though it is there. Nobody can
deny there is greater productivity pes
loom in automatic looms. But I am
not urging it for that reason. It is
true that the cost of production
through sutomatic looms is some-
what smaller than its counterpart,
the ordinary loom. But I am not
urging that also. I am only urging
the quality aspect in the automatic
looms. If we want flawless cloth
and ¥ we want to stand in competi-

Trade
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tion, both for internal and external
Mduked, 0e0 We Wil buve tWw grd-
duduy lulrvauce UUS WIlOOJUL 4ay
dlywresds Of #ny harusmp or any wype
Ul GauCWILY Tw e ld0uvur und 1t
aljv 1n yrger tnac Lney Cd4n snare the
ncreasiug beneaws oI e untroduct.on
0 automauc lvoms, 45 per saccepied
ctudes oI tne labuur agreemenis, Wwe
wowd lke to go ftwrward 1n this
ma ter us early and as fast as pos-
sible.

For the rest of the improvements in
Sp.uilug, cardulg, and Divw rovim We
Hie ducauy WeGug »eps. L am glad
10 »dy WML 10 LOE ADLIvuUCULN O apille
Nuig diu Prepaidlory sluges we nave
e INUsL #uVallted Cidos OL HdGuanery
mnstaliddon irom h.gn drast casablan-
ca system to 7 to 8g inches Lt

While talking of the improvement
I Qudutly, #uwmalcdlly tae reauc-
Uun 1 cust comes uin.  Here, toere-
tore, 4 want W enter n.o e last
puint, the siXtn polns, anu whdt s about
wnureased producuvity. All these hve
factors, 1t they are properly looked
ineo, increased producuv.ty by bester
technique on the one hand, better
management on ihe other, and appro-
priate production programme con-
trolled by the industralisis, it w.ll lead
to increased producuvity in the tex-
tile industry. It all the six pounts,
which are the remedial measures, are
properly looked into by the industry,
on the one hand, by the labour on
the other and aso by Goverament
then there will not be any problem.
Of course, Government hasg got to be
in any scheme of th:ngs, and I can
assure you that our Ministry and the
Government of India and the State
Governments are today very much
alive to this problem and will give
all the assistance, co-operation and
help, legal, moral and saciological
So the industry and the labour front
will have to see that the kingpin of
Indisn industry retains its title to
that name for many many decades te
comae,
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cotton
consumes foreign exchange for
import of raw materials, 1.e., non-
ferrous metal and steel, they are en-
eering und the chemical and var-
ious other industries. I would say,
with the blessings and support of all
the sections of the House, that these
industries should be enabled to be in
a position to export, through wvarious
intenmve stiemes or' expory promo-
tion, our cycles, fans, sewing machi-
nes, meters, transformers and varlous
other products of the engineering and
chemical industries.

4

}

1500 hrs.

1 may once more say that | am very
grateful to the House for the very
warm and constructive suggestions
that have been placed before us and
I can assure you that they will receive
consideration to the extent that is
possible within the competence of
our Ministry. There are also delays.
1 would say that one of my hon.
friends, Shri Ranga, used the word
rheumatism. Some of us may not
have liked that but it may not be
wrong to suggest that. There is the
possibility of reducing many delays
which normally occur in the execution
of the work of Government in one
Ministry or the other or within tha
same Ministry and other departments.

The other day, Shastriji, in one of
his inaugural speeches to the Cotton
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Stri C. D, Pande: Mr. Deputy-
Spegker, Sir, it is indeed a great para-
doX that in the developmental eco-
DOy we have come to a stage where
thingy are not moving as we nad plan-
ned, The hon speaker just before
mMe gave a very lucid picture of whar
13 Snvisaged and what policy is being
follgwed by thg Government and what
CO-pperation he is expecting from
friends on all sides. I hope that his
hohes will be fulfilled. But I have
S0Mething to suggest to the Govern-
meyt about wmch he himself natu-
rally could not have said any.hing.

We are, in fact, suffering from a
CONfict of ideologies. If we rauonal-
15¢ and modernise factories and intro-
duce modern loomg then our friends
Y0 this side feel that it 15 a capualst
mMOoyve and it is only for the sake of
Profitg that that is being done. This

t has been largely and wholly
8NSwered by all the speakers and
lately by Shri Shah, but I want to
il these friends and particularly to
Shizi Banerjee, who spoke yesterday,
anq Shri Dange, who gpoke this morn-
ing though they thought that they
Were making a good point, that i
1951 we were exporting 1,100 million
Yards and today we have come down
t0 500 million yards. The thing is
that the year 1951 was a year or those
Weére the years just after the war.
There was no competition whatsoever,

Smri V. P. Nayar (Quilon): War
Wag over much earlier.

Shri C. D, Pande: I know that. The
after effects of war continued till even
1853 or 1954 in many countries. Lan-
Cashire had not that capacity to devote
it86}f to further production of cotton
textiles. Germany was not in the
Pictyre. Industrial China was not
the game as the situation in 1851, I
feCovery from the disasters of war.
Therefore the situation in 1858 is not
boyh, at all Japan was struggling for
Wint to emphasise that the situation
is gerious. It is not enough if T say
thyt it was a different situation—and
the gituation is different. We have
10 maet the present situation. It we
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have fatlen down from 1,000 million
yaras 10 oW miluon yards, we must
sowlull B L0 WOUL CAD De doneé 10 rena-
bilitate ourselves. We should not be
Sabsucd W Swp Bt DUV Mukua Yalds
because according to our Plan, we
nad contemplaied a very hugh produc-
ton o cioth and a very hugh tigure
of export of cloth. Nothung has been
realised 80 far.

In this connection I would also like
t0 tell whe Government that in  owur
Plan itsel: there has been some con-
fict. I thunk the Plan 1n a way has
been wrongly planned because it 1s
MOreE Or fe3y & prUgieanme of g
mat we wan. to achieve rather than
a Plan. Had it been a Plan, touay
after seven years of two Plans we
would have achieved the targets that
we aiumed at and the targets that we
thought should be aumed at for the
country. We were even thinking at
one time of having 20 yards of ccn-
sumption of cloth per capita. Later
on we reconciled ourselves to 17)
yards and now the situation is such
that we might not go beyond 168
yapds.

An Hon. Member: 14 yards.

Shri C. D, Pande: 16 yards. I
remember 1t because according to
present day figures 1t works out to 16
yards. Even if it 15 16 yards aud it
does not go to 18 yards I am sor1y for
it. Then what should be done?

I think our Plan has been in a way
lopsided. We have devoted too much
attention to two or three items Of
course, those items are absolulely
necessary, They are all thungs of
national pride and f they are suc-
cessful that will rejuvenate this ccun-
try, But that means that the three
huge steel plants and a few river
valley projects have taken our atten-
tion from everything else. We have
neglected the consumer industry alto-
gether. We thought that it does nnt
matter if our production of cotton
cleth falls. Today the result is that
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mnstead of rising we are going down-
ward. We had come to a stage when
we thought that we were goung to
succeed highly and that we wul go
from strengih to strength but 1856 hap-
pened to be & year when thungs came
to a plateau. We wanted to rise fur-
ther and further but now we are
warried ag to how to mantan at that
level  From 5,500 muluon yards of
cloth, thus year the production has
came down to 4,800 milion yards. It
18 not only shortage in the export
trade but it 13 shortage in the entiure
internal production itself.

Thug shortage is not confdned (9
texuie PuOoducuaOn alone. Lven an
cement woeire our target was 14
Lbstsevid tulls wnd wWe nave alieday suc-
ceeded in establishing a capacity ol

‘7 mulion tons, se, Y0 lakh ions ef

j cemend 15 being manufactureu today,

* ull last year or \wo years ago 2 great
ydea]l of scarcity ot cement had been
there. Toaay the capacity to pro-
duce cement which 18 halt the capa-
city that we wanted to have 1s not
bemng utibsed. That means that there
1s gomething wrong. Either the capa-
city to produce 1s not rising accerd-
ing to the production or we have
planned too high. Whatever may be
the reason this points out to the fact
that we have not co-ordinated the
targets on the one side and the pos-
sibility of achieving those targets on
the other. If they are not cu-ordi-
nated, a tume may come when if you
produce even 10 million tons of cement
there will be a glut in the cement
market and 1if you produce 6,000 mil-
lion yards of cloth there may be glut
in the cloth market. As it is, cloth
18 not being lifted. Then what should
be done?

There are two ways of solving this
question. One is that we should adopt
immediate measures. As far as the
long-term measure is concerned, noth-
ing can be better than what Shri Shah
has suggested. He has appealad to
the workery and in case it comes to
that he should force the indigenous



Shri C. D, Pande: That will be done
and that is being done. You do not
see that. Even today we are having
harsh measures. We are harsh ac-
cording to democratic standards but
we are having these things and the
country is supporting the Government
for those things. If need comes we
will go further.

Shri Ranga agreed with Shri Dange
and he thought that this is a very
socialistic s.ep that all the mills and
automatic looms should be in the pub-
lic sector and run by the State. It is
known that the State is already too
full in its work and cannot take this
work. This 1s not in our programme.
That can be rectified. If the entire
production of the automatic looms is
stipulated to be taken from the in-
dustry and sold through the State
Trading organisation or any private
organisation, if it goes to the export
market. what is the harm? You can
also have a close scrutiny of the cost
of production in that type of cloth
that is exported You have to limit
the profits even if it comes to that.
1f today the margin of profit is 10 per
cent in textiles, limit it to 3 per cent
or 8 per cent. At the same time, I
ask Shri Nagi Reddv and others :/ho
are there. whv don't you agree to
this question. When he says that it
is possible to modernise and rationa-
lise and introduce automatic looms
without retrenchment, yet, you do not
agree because you feel that any sue-
cres of the Plan or the success of the
Government will not be to your ad-
vantage, Otherwise, T find no reason

whatewever, if no retrenchment takes

nlace. why they should not .. .(In-

terruptions).

Mr, Deputy-Spesker: Is the hon.
Member sure that he will be able to
persuade them to his view?

Shri C. D. Pande: When the Com
munist Party comes to the Parliament
I take it they have an open mind It
they have not got it, we are sorry
for that.

Mr. Deputy-Speaker:
should address the Chair.

Then, he

Shri C. D. Pande: The other ques-
tion is, how can we put through tne
long term programme as adumbrated
by Shri Manubhai Shah. That would
succeed. There is another programme.
We cannot wait for two or three wvears,
because Shri Manubhai's remedy will
take three years to bear fruit. We
have done in the past one thing, thnt‘
is, we tried to export about 50,000 tons |
of sugar. 1 accept that there should ;
be this effort to export. But, the:
cost at which it was exported was ton '
high. In getting Rs. 2 crores of
foreign exchange, we spent or the
Government left out or gave up a
sum of Rs 1} crores. That is, 75 per
cent was given up to secure Rs 3
crores of foreign exchange. Of course,
we are in need of foreign exchange.
We must have it. But. I think we
purchased foreign exchange at an ox-
ceedingly high premium. (Interrap-
tions).

Mr. Deputy-Speaker: Hon, Mem-
be¢s on this side should not get dis-
appointed yet.

Shri C. D. Pande: What we should
do, is this. Of course, I support it and
we did well in exporting 50,000 tons
of sugar. If instead of we had tak-
cn this step even for tea in time, for

jute in time and m’@g‘? time,
Perhaps, we would have got Rs. 20 or

30 or 40 crores of exchange for a far
less sum proportionately. Because,
here, we purchased, in technical
terms, foreign exchange at a premium
of 75 per cent. I think if we spend
10 per cent in tea or textiles or any-
thing else which is exported, we -an
get a higher return as far as foreign
exchange is concerned. Therefore, 1
would suggest to the Government to
do away with all the restrictiong that
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they have imposed on exports. Even,
today, if a man wants to export, whe-
ther the article is in the export list
or not, he has to get permission. Now
you see in the papers that permission
is granted without much difficulty.
But, there is the guestion of shippers.
You agk, are you a regular shipper, in
the list of people who are general ex-
porters. I say, you make it free and
free #0 that everybody who has got
the capacity to enter into the market,
should get into that and do his best
as the hon. Minister appealed. Every
manufacturer in this country should
also be an exporter to some extent at
least. If that is s0, under the present
rules you cannot do that, because
there are restrictions. The restrictions
should be removed. There should be
encouragement.

The labour people should also fore-
go as far as possible their demand for
bonus, ete. on such portion of the earn-
ings where there is no profit allowed
to the industrialists. I tell you,
even the States have to contribute
something for the success of this Plan.
1 was surprised the other day when
the hon. Minister of Agriculture said
in "this House that Assam cannot give
up one anna per pound on tea because
it is the producing State. If it passes
through Assam. it must pav one anna
per pound. The Bengal Government
cannot give un one anna because it
also passes through Caleutta. If a
commodity passes through two or
three States and everv State thinks
in this wav, it iy to the detriment of
the national intere«ts We must get
some forelen exchange by selling tea
at competitive prices in the foreign
markets, Our Assam friends scramble
for one anna and our Bengal friends
get one snna or even two annas.
export duty of 25 naya paise or 28
Government also still maintain an
naya paise, A time will come when
even the States will have to make
some sacrifice.

Shel V. P. Nayar: What is the divi-
dend of the Tea companies?
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Shri C, D, Pande: They also; I never
support that the tea companies should
be making enormous profits. They
should cut down their profits.

Mr. Deputy-Speaker: It should not

mature into a conversation.

Shri C. D. Pande: The States also
have to make a sacrifice. It is a mat-
ter for everybody. I say, even the
consumer has to make some sacrifice,
because if we want to subsidise for
exports to foreign countries, somebody
must bear it. In sugar, we have
willingly taken upon ourselves to pay
one rupee or eight annas more. In
the same manner, we should be will-
ing to pay more for the textiles con-
sumed in this country, so that we may
export more textiles, more tea, more
jute. These are the three things on
which we can concentrate, Today aur
level of export trade i< Rs. 690 crores.
It was Rs 700 crores two or three
years ago. We can go to Rs. 300
crores in two or three vears T hone
the co-nneration of all the nennle in
thic countrv and all the Members in
this House will he fortheoming to the
appeal made by Shri Manubhal Shah

Shri P. R. Patel (Mehsana): Mr.
Deputv-Speaker, our foreign trade
has fallen this vear by Rs. 100 crores.
It has been a matter of great distress
to all of us. It is onlv natural. 1If
we see the flgures, in 1851, our exwort
trade was to the tune of Re. '761'8
crores In 1087, it came down to
Rs f00'1 crores T would like to ask
the Gavernment how is it that before
our Firet Five Year Plan, our ewnort
trade was much more then what it is
after the First Plan® Dur'ng those
five vears wa imnarted new mashi-
nery and new things How s ¥t fhat
our export trade has gome down?
What are tho ressone® That (g a
matter, T submit. for the rancideration
of the Government Undoubtedlvy, in
the vear 1857. we imnorted goods to
the tune of Rs. 000 crores. To meet
our balance of trade, #f we do not
export our goods outside, perhaps we
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will be pauper. Yor this, every indi-
vidual in this country, labour, mill-
owners, and factory owners, should
put their heads together and make
some sacrifice for the country. 1 re-
member, some years ago, in England,
labour came forward to put in one
hour more. The textile and other
factory ownerg also sacrificed their
profits. But, what do we find in our
country? Every labour union, whe-
ther it be a congress-minded union or
s communist-minded union or a socia-
list-party-minded union, is only ask-
ing one thing: more pay, more dear-
ness allowance and other facilities,
They never say that they should pmt
in a certain amount of work. Unless
labour nuts in the minimum or stand-
ard amount of work in industry, I do
not think we shall be able to compete
in foreign markets,

Much has been said about the tex-
tile industry on both sides. Both
the millowners’ and the extreme
Communist viewpoints have been put
forward, but I would like to place
certain figures for the consideration of
this House. In 1938 the average
monthly wage for 26 days was
Rs. 35-6-0. In 1056 it came to
Rs. 118-10-0. So, we see that there
is an increase in the eaming of
labour. In 1940, 4 90,815 workers were
engaged in the textile industry and
the output was 1278 million lbs. of
yarn and 4,092 million yards of cloth,
In 1856 labour had increased to
8.08,702—nearly double—but the yield
did not increase proportionately. It
was 1.671 million Ibs. of yarn and
5306 million yards of cloth. ‘This
shows only one thing, that though
there has been an increase in the ex-
penses of production, production has
not increased to that extent

We have to increase our production
and reduce our cost. I do not say that
fair wages should not be paid to
Iabour, but I do say that a fair
amount of work muwst be put in
by labour, and the labour unions must
look to that matter as is done In
Russia, China and other places. There,
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i a labourer does not put in a cer-
tain amount of work, he is lashed. In
our country, the only encouragement
given by the labour unions is: 1less
work, more pay and more strikes. I
think this way we cannot progress.

Shri Jadhav: What about the mar-
gin of profit to the millowners?

Shri P. R. Patel: That is not out
of my mind. The millowners do not
deserve the credit of the independent
country of India. In 1955 they im-
ported Rs. 53-50 crores worth of raw
cotton from foreign countries, and
exported cotton piecegoods worth
Rs. 57'78 crores. It means that the
import of raw cotton was more or less
equal to the export of piecegoods. In
1956 our import of raw cotton was
Rs. 53'50 crores and our export
Rs. 57°32 crores. So in relation to
the import of cotton from foreign
countries, our export is meagre, and
if our millowners are allowed to im-
port foreign cotton to the detriment
of the Indian agriculturist and yet are
not able to export much, what is the
good of allowing them to import
foreign cotton? Why should they not
be asked to use Indian cotton? If at
all they want foreign cotton for the
production of fine and superfine cloth,
the condition must be laid down that
the goods produced out of it should be
exported and not allowed to be sold
in the country.

Our export has been mostly in
medium and coarse varieties. In 1956
cotton plecegoods were exported to

.the tune of 747 million yards out of

which medium was 517 million yards,
coarse was 1981 million vards, while
fine 22 million yards and superfine
only 17 million yards. This shows
that our export is not much of fine
and suverfine varieties. Then, wny
should we allow import of foreign
cotton?

There are reasons for so much ex-
port of coarse and medium piece-
goods. Some davs back. the hon.
Minister must be aware of it, the
All-Indla Millowners’  Federation
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submitted a memarandum

to the Wage Committes In Shice ey
said that the reason why they were
able to export coarse and medium
cloth was that they got local cotton
at a very cheap rate. They could not
export fine and superflne wvarieties
because foreign cotton was not cheap.
So, these people were able to export
coarse and medium varieties at the
cost of the agriculturists of the coun-
try, and the Government which boasts
of doing much good to the cultivators
does much harm to them and looks
to the intere-ts of the millowners.
Government must look into the mat-
ter and if possible restrict the import
of foreign collon.

Today what do we find? In my
constituency, which is a Kalyan cot-
ton growing area, the mllowners
have got the monopoly and they are
the only buyers. We cannot export
outside. Government is not pleased
to allow us exports. The result is
that bales in thousands are lying in
the godowns unsold. The millowners
do not buy. The next season is com-
ing very near and the prospects of the
next season are very bright. If the
‘millowners do not buy and if it can-
not be exported, who will be the
sufferers? But the policy of the Gov-
ernment is only to appease the mill-
owners or rather to see that they are
in a better position. A policy must be
accepted by Government that at the
beginning of the season the millown-
ers must be asked to buy a certain
number of bales, and if they do not
buy within a month, export must be
allowed. Let them close their mills
H they like. If they do not buy our
Indian cotton in time, why should the
farmers suffer? I do not understand.

There is one thing that the hon.
Minister has said, which I could not
understand. I have referred to it
already. He said that facilities for
mmporting foreign cotton have alsyg
been provided subsequently on the
recommendation of the cotton textile
mills’ federatiqn. It is for export that
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the Governments requires
changed. Government have also stated
that if we are able to export more
of our agricultural goods, we can in-
crease our exports. Naturally, it is
true. I would say that even after the
Second Plan, even after our steel
plants g0 inte produciion, we would
not be able to export our manufac-
tured goods outside the country, be-
cause China will be a competitor, and
other countries also would be there to
compete with us. It will be the con-
sumers in our own country who will
keep these new plants working.

So, I would submit that let wus
concenfrate our attention on increase
in agricultural production. And how
can 1t be done? Will it be done by
speeches? Will it be done by re-olut-
jons? Will 1t be done by giving high
hopes? Some days back, some
fifteen-man committee of the AICC
decided that incentive floor price
should be guaranteed to the farmers,
but nothing has been done. Our
Government do not become wise even
after the advice given to them by the
experts coming from the World Bank.
The World Bank experts also advised
Government in the same way. I would
just read out one line from their
report. They have stated, in regard
to agriculture:

“It 15 difficult to believe that
agiicultural production in India is
not generally responsive to price
incentive, and recent experience
certainly suggests that the sharp
fall in foodgrain prices after the
record harvest in 1083-54 almost
certainly had something to do
with the poor production in the
two subsequent ygars.”.
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Bo, when the prices of foodgrains
went down, the production also went
down. When the prices go up, there
is incentive, and the farmers produce
more. They have also stated:

“Specific price supports operate
at present only for sugar and cot-
ton, and production of both these
crops has risen during the past
five years at a rate well above the
average for the agricultural pro-
duction as a whole,”

8o, the advice given is that the
agriculturist should be guaranteed an
mcentive floor price. Are Govern-
ment prepared to do that at the earli-
est possible moment? Without doing
it, 1 do not think a thousand and one
speeches, or I would say, even much
more, would yield more fruit and
more production in agriculture.

Shrl Osa (Zalawad): It was time
that both the country and the House
were taken into confidence by Gov-
ernment about the recent trends in
the export trade, because we are
rightly concerned over the drop in
our export trade. Criticisms were
advanced in this House, and observa-
tions were madc even outside, about
our export trade; and one was wor-
ried, and sometimes vaguely irritated
that Government was not taking
appropriate steps to see that our ex-
port trade looked up.

After having heard the speeches of
the hon. Minister and his junior col-
lvague, T agree with him and the
whole position has been aptly sum-
marised in these words in the state-
ment that was circylated to us:

“True, we cannot afford to be
complacent, but I would also like
to suggest that we need not at the
same time feel unduly depressed
by the disheartening experience
o:s;ha nine months ending June,
1888,

One feels assured, particularly when
these words are coming from the
mouth of Shri Lal Bahadur Shastel
Whom we hold in high ssteem for his

4 DECEMBER 1058 Present Trends in the 3343
Export

Trade

characteristic modesty and trans-
parent sincerity,

Bhri B. A. Dange, the leader of the
Communist group, chastised Govern-
ment for linking up the economy of
this country with what he styled as
countries with capitalist economy. My
hon. {friends Shri Ghose and Shri
Manubhai Shah have appropriately re-
plied to this contention of his. But,
as we all know, we did send a trade
delegation both to USSR and to the
Eastern European countries, and we
tried to adopt what trade we could
undertake with them also. As was
pointed out, if we were to benefit by
our external trade, it must be of a
diversified character. We must in-
dulge in these trades with as many
countries as may be possible for us.
Therefore, I do not think we have
done anything wrong; particularly,
since we are an under-developed
country and we want to develop our
country, and we want aid from -
all quarters and from all sources,
we cannot afford to shut our
doors to particular blocs or particular
types of countries which my hon.
fricnd characterises as having capital-
ist economy.

ls it that this situation has develop;
cd all of a sudden? Were we quite
unaware of this situation arising,
when we undertook such a heavy
programme of industrialisation when
we  framed our Second Five Year
Plan? 1If we look at the Second Five
Year Plan, we shall find that that was
not at all the case; on the contrary,
we were fully aware that, after all
these things would be highly uncer-
tain and a time might come when we
might have to face such a situation.
This is what the Second Plan has to
say in this matter.

“Estimates of foreign exchange
earnings and requirements over a
period of five years cannot be
made with any great precision.
There are many uncertainties in
the situation. Several of India's
important export commodities,
such as tea, jute goods and manga-
nese ore are subject to sharp
fluctuation In demands.”
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BSo, we were quite aware that we
might have to face such adverse turns
during the Second Five Year Plan
period. While assessing the trends in
the export trade at a particular period,
I think that we have always to keep
in our minds certain developments,
both internal and external, of that
particular period. We should not get
depressed because in rupees our ex-
port trade goes down at & particular
time, and I do not think that by com-
paring figures we can criticise Gov-
ernment, that when the export figures
are high we could claim credit but
when the figures go down we have
4o criticise Government for not taking
appropnate steps. On the contrary,
it may happen that when the export
has reached a peak figure of Rs. 1,000
crores, Government may not justifi-
ably take credit for it, but when it 1s
a low figure, it can take credit for
having taken all appropriate steps to
maintain it and to step it up further

When we talk of export trade we
have always to keep in mind two
things. The State has to play a par-
ticular role and private enterprise has
alto to play a particular role. All the
commodities we export are produced
in the private sector. The State can
only play a promotional role in giving
all facilities, institutional, procedural
and others, to see that export trade
is streamlined and does not experience
any difficulties. Judging from this
standard, can we find any fault with
the Government for not having
taken steps to see that all the im-
‘pediments in the way of export trade
are removed. As has been revealed
fn the statement circulated to us and
the speech made by the hon. Minister
yesterday, we find that all possible
steps have been devised by Govern-
ment {0 see that export trade does
not suffer from any hindrance, but
on the contrary feels encouraged to
undertake even certain risks. We
have devised 2s many as 7 or 8 in-
stitutions to see that the export trade
of the country goes up and I think we
m‘dumghh Gavernment on
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having taken all these appropriate
steps.

While on this point, I would refer
to the Export Riusks Insurance Corpo-
ration. I have not yet come across
any report about the activities of this
Corporation and I do not know what
role it is playing in promoting the
export trade of the country. I do not
know what percentage of export trade
is covered by this Corporation, what
premium they charge and whether
these facilities are properly utilised
by private entrepreneurs. We shall
be thankful to Government if they
take us into confidence about the acti-
vities of the Corporation.

‘We have heard various views on the
floor of the House about labour not
playing their role properly and about
the need for rapid rationalisation to
bring down the cost of production.
We have also heard criticisms from
friends who take part in trade umion
activities that the private sector or
the entrepreneur is not playing his
role patriotically. But the truth les
somewhere in between. As has been
pointed out by the Minister of In-
dustry, rationalisation without tears
has got to be accepted. If we want
to compete in foreign markets, we
cannot get along with obsolescence in
machinery. We have got to make it
as modern as possible, but since our
country is also facing a huge problem
of unemployment, it should be without
retrenchment and after taking labour
nto confidence on certain terms and
conditions, namely, the profits which
would result from rationalisation are
shared between management and
labour, If this policy is accepted, I
think both sides will have little to
grudge. We are very happy to learn
from the Minister of Industry that an
agreement has been arrived at bet-
ween all the important trade unions
and Government and employers that
there will be no difficulty in instal-
ling the most modern machinery in
the textile industry,

There was a suggestion made sbout
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Fundamentally, I have little objection
to that. But I would urge Govern-
ment to always keep in mind and see
that the internal prices do not go up,
because after all, this is the only oil
which is available to the poor people
for the fat content in their diet. If the
prices go up due to export policy, the
poor people will be deprived of what
fat they get from this item. So I
think Government should always keep
in mind the necessity to see that when
they allow export of groundnut and
its products, it should be only upto a
particular limit and not beyond.

With our heavy past commitments
and an ambitious Plan ahead, we have
got to remain ecxport-conscious, as
has been pointed out by so many
friends here Countries like UK and
Japan which have very little home
market are trying to push up their
exports by all devices. Also since we
have taken to a huge development
programme, we shall have to import
heavy machinery and equipment and
we have got to pay back for them by
pushing up our exports. So we have
got to enter into the export market.
But I do not know whether we can
adopt the same aggressive policies
adopted by other countries. Referencecs
were made to the policy of China, I
have also heard that in a particular
country China has submitted a tender
‘18 per cent less than the lowest bid'
Whatever may be the lowest bid, they
will charge 10 per cent less. That
‘way’ they are trying to enter the
world market. When criticism s
levelled here that we are asking our
people to pay higher prices for sugar
and selling sugar at a very low rate
in foreign markets, I think we should
also bear in mind that if we want to
siep up our exports wa shall also
have, with certain safeguards, to adopt
a policy somewhat on these lines.
The two safeguards that have ta be
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that inflationary trends are not fur-
ther developed. 1 we do not keep
proper checks and balances under this
policy, inflation will be further accen~
tuated and our poor people will stand
‘to  suffer. The second safeguard is
that we should see that it may not
lead to consumer resistance, If con-
sumer resistance takes place, I am
afraid so many of our mills will be
closed and there will be widespread
unemployment. With these two safe-
guards, I think we should adopt all
methods for promoting our export
trade in whatever countries possible.

The Minister of Industry has urged
industrialists in this country to shake
off their old notions and play their
role properly. Let us hope that at
this critical juncture of our country,
they will also rise to the occasion and
see that the management is in the in-
terest of the industry, that the profit
motive is subordinated and all steps
are taken to see that the country is
out of its troubles. So also labour
should play its role in this spirit.
This should be done if we want to
step up our cxports and see that our
developmental activities are not ham-
pered. ®

So I think the hon. Ministers de-
serve congratulations on having taken
us into confidence and allayed some
of our apprehensions. As I said in the
beginning, every now and then when
questions were asked on the floor of
the House and observations made in
the country, one wus feeling rather
depressed and getting irritated that
the Government had not played their
role properly. But.now I am con-
vinced that there is no room for de-
.pression or irritation. We need not
be complacent; at the same time, we
need not feel depressed. Things are
looking up and we will turn the car-
ner and again our export trade will
assume the position it had in the past.

Eumari M. Vedikomart (Elzffu):
While discusyng 'export. Fadeilit s
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necessary to remember that it is in-
timately connected with Indian econo-
my also. A favourable balance of
trade is always an impetus to deve-
lopment plans while an adverse
balance of payments position is
always an impediment to the progress
of the country which ultimately suffo-
cates the economy with inhibitions
and limitations.

All our people were discussing
about ‘isms’ and ideologies, leaving
the ground on which we stand and for
which we have come here. Some
people speak about recession in capi-
talist countries and are telling us:
why not go to the socialist countries
and export our commodities to them?
That is very good to hear. But when
we actually go into the problem, we
find that the salient question we are
discussing is how to promote our ex-
port trade. The hon. leader of the
Communist Group, when he was
speaking, mentioned that we, were
exporting almost all the textiles in
1950, so why not export them now?
I do not see any reason at all behind
that argument. The conditions in the
world market are changing and we
are facing competitors in every com-
modity, tobacco, textiles, tea or jute.
The whole thing is changing now.
Bringing all our past experiences and
putting them together here in the dis-
cussions, we do not see any reason be-
hind that argument.

While speaking about promotion of
export trade the hon. Member was
saying why not we export to socialist
countries. That is very good. We ao
not have any bias or prejudice to-
wards countries to which we are ex-
porting. We are f{rying whatever
means are available to diversify our
export trade. We are exploring all
the possible ways to find new markets
and to establish connections with new
countries.

“Recently, we had an agreement
" writh ‘Russia also for 5 years. I would
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like to know from the hon. Minister
why textiles were not included in that
list. Textiles are very conspicuous by
their absence. Because Russia is also
importing from Egypt and other coun-
tries and because we are having con-
trolled demand for it, I think, if this
item also were included in the agree-
ment with Russia some of our prob-
lems may be lessened. He was men-
tioning about the recession in capital-
ist countries. We know what socialist
economy is; we know what capitalist
economy is and he need not tell us
all the fundamentals about economy.
We have approached the people with
a particular economy and they have
given us their votes. We have told
them that we are following a mixed
economy. Now, the hon. Member is
asking for the isms and ideologies
and the reasons behind. Whatever
our isms may be the problem before
us is how to promote our export
trade, how to establish new markets.

I think ours is the only country
which is having trade with other
countries without any prejudice to-
wards other countries. The hon. Mem-
ber himself. while speaking was
mentioning that there is no demand at
all in Russia for tea. When we ex-
port anything to any country that
commodity should be in demand in
that country. One cannot go on ex-
porting a commodity to a socialist
country which is not at all needed
there. Isms and ideologies won't
come in our way—in the way of our

export trade.

There are so many problems we
have to take into account in our in-
ternational trade. Increased compe-
tition is coming and the quality of
the commodity is also coming in. We
are facing in our country increased
cost of production. We are having a
developing economy and we have to
face a lot of things. They are only
obsessed with aulomatisation. They
accept it in principle but when the
practical application comes they differ.
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Whatever may be mismanegement in
the mills, the exploitation by the mill
owners, we are doing our best to
develop our export trade and we are
giving so many concessions. Qur Gov-
ernment have done all that they can
do to promote export.

I would like to bring one thing to
the notice of the hon. Minister. When
we are talking of export, we
must think of the cost of
production of the commodity
also. Let us take the three major
commodities, tea, jute and textiles. In
Assam some of the tea gardens are
closing and what is the step Govern-
ment is taking to prevent that? What
is the scientific approach they have
made? They must find out other
alternatives to open the tea gardens.
Whether some gentleman is managing
here and some other gentleman must
come and manage it or whether it
should be in the public sector or in
the private sector is not the problem.
We have accepted mixed economy.
Whatever we suggest here should be
constructive.

We have been talking about
ideologies here. When we think of
the export trade one thing to which
we should give serious attention is the
European common market. How far
our exports will be affected by the
formation of the European common
market has also to be considered. We
will be very much affected with
regard to our export to European
countries because 55 per cent of our
export trade is to the so-called
European countries, that is, the
common markets. The Export Pro-
motion Committee also recommended
that this should be considered serious-
ly and discussed. Government should
give serious consideration to the effect
on our export trade by the formation
of common markets.

In dealing with the several aspects
of export trade the Promotion Com-
mittee also recommended the study of
the price level of commodities as a

very important item for consideration. _
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Unless we attach much value and lay
great emphasis on production vaiues
also, we are not going to be benefitea
by the reduction in some excise duty
or sales tax or railway freight or any-
thing like that.

We are going to develop our coun-
try; we are going to have so many
projects and plans in the future.
Whatever may be our Plans we have
to import capital goods and industrial
raw material. Whatever may be the
extent of raw material available in
our country we are going to develop
to such an extent that we may still
have to import some raw material. So,
when we take into consideration our
export trade, we have to take into
consideration also our costs of produc-
tion.

In jute we see the farmers facing so
many troubles. A maund is selling at
about Rs. 25/-. Then, how can the
farmer have an incentive? We have
to go deep into the root of the pro-
blem, and see what are the funda-
mental impediments. If we see what
are the impediments to our foreign
trade we have to go into the cost ol
the commodity. After all we have to
process. In processing we have gZot
the automatisation, the mill owners
and all that. We have to take into
account the cost of production. Qurs
is a developmental economy and we
have resorted to deficit financing, It
has got inflationary tendencies also.
We have to combat that also. Unless
the farmer produces a commodity we
cannot export it. So, the root of the
matter should be tackled.

The Export Promotion Committes
recommending about the export of
tobacco said that in Andhra Pradesh
we have the largest producers of
Virginia tobacco. So a cigarette
factory should also be established in
our country because cigarettes will
have a good market in foreign coun-
tries. Government should take this
into consideration and the processing
should be done in Andhra Pradesh
and a factory should be established
there.
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Another thing I would like to
mention is about the pooling of quotas.
1 entirely agree with the recom-
mendation made by the Promotion
Committee. We are giving some
quotas to displaced persons and to co-
operative socieites. These people are
giving their guotas to some established
shippers on commission basis. Accor-
ding to law, these people should not
have such transactions. But, in order
to promote export trade, if needed, we
should amend the law and thus
encourage the co-operative societies
and displaced persons also to have this
commission basis in the export of
commodities.

We have to look to the productivity
aspect also, Our production should be
syocessful. I think productive schemes
can be introduced. Whenever we
speak about wages, unemployment,
mismanagement or exploitation of
mill owners etc. we have to loock to
the productivity aspect of the prob-
lem also. Everybody is arguing only
for the vested interests. Some peaple
sre arguing for the producers; some
are for the consumers; some for the
employees and some for the
amployers. But what is the result?
‘We have to see that productivity riees
Unless labour increases its produc-
iivity, -there is no other alternative or
polution for our economy. We have
to lay, emphasis on the aspect of
peoductivity also.

I would like to mention ene thing
more—it is about the discount rate. It
‘should always be below the bank rate.
‘Some ‘people may misunderstand wme
@md say that I am supporting the
‘private sector or something like that.
“Whatever it may be, we have to forget
theé. sectors when it is a question of
'export trmde and we have to see what
-are. the-ways of promoting therexport
‘trude; whatever may be the vested or
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That for the original motion, the
following be substituted, namely:—

‘“This House, having considered
the present trends in the export
trade of India, and the state of
the textile industry which contri-
butes materially to that trade,
expresses its very deep concern
at the declining trend in our

- export trade and the shrinkage
of our traditional export market
in textiles, tea and other goods.

This House is of the definite
opinion that the Government
have miserably failed to take
adequate steps to maintain the
volume of our export trade in
tact. This House recommends to
the Government that a Committee
of Members of Parliament belong-
ing to both Houses of Par]iament
assisted by technical experts be
appointed immediately to go into
the matter thoroughly and sug-
gest ways and means by which
the situation could be set right”

wo § g fagg v A anafaas w=
@ &, 9% =y @Y wuv § e Faata wr
N ¥ § IaF 7 fag qec @
e Y 7 avE § ¥ I fge
&7 Y aga e @ A gAY Iy W
Wi s a1 g7 P
AT & arg sgav av i § s qw amer
&Y 5T W %7 foar sqrA oA wifgd
o1, 3T sqrr et AW o Tgr @ 1
twgergm R wifes § M gs ag ¥
T T ¢ derae §, vl avs ¥
. wex & et ¢ fiweri wd g €, oW
- 0 97 3l OOTR, 397 W A WO
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Shri Rameshwar Tantla (Sikar):
Madam, I have heard the speeches of

the hor. Members who preceded me,
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I am going to say have been dealt
with by them. Probably they are
more wiser and experienced than me,
but still I have to say something un
some of the points which have not
been dealt with by them, I think if
my suggestions are considered by the
hon. Minister for industries they will
improve, to some extent, the trade in
general and also exports.

The textile industry is the biggest in
the country. The Ministry of Com-
merce and Industry have recantly
teken some steps in regard to the
textile industry and also tea industry.
Tea industry is also one of our Dbig
industries, a big earner of foreign
exchange. They have saved the textile
industry. They have also saved ihe
tea gardens which were in trouble.
Still there are some things which can
be done to improve further those mills
which are partially closed or are
closing.

While making the statement the
hon. Minister has not discussed any-
thing about the labour cost that is
increasing every month, Last year
the total dearness allowance amounted
to Rs. 68, whereas it is now Rs. 82;
that is, Rs. 14 per head more, .Tust
now the textile industry is not in a
position to bear this increasing labour
cost Something should be done in
this respect, otherwise the industry
will close down completely and the
labour force attached to it will be in
trouble, Therefore, something should
be done about the increasing labour
wages, so that the people who are
running the mills will have the surety
about what they will have to pay <o
the labourers and they will count that
for purposes of profit and loss.

Shri Tangamani: Bengal pays the
lowest dearness allowance,

Shri Rameshwar Tantla: There is
another thing. The new automatic
looms are to be installed, but I have
to point out that there are so many
powerlooms which are not registered,
which is a big handicap to the indus-
trp. On one slde awe ape putling in new
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automatic looms, and on the other side
powerlooms are ipcressing every
month without any record. The result
is that one will kill the other., There
are unauthorised powerlooms. Some-
times 100 powerlooms are divided into
four, 25 in each row. Account will
have to be taken of that. I think that
practice should be stopped.

Then, although our export of cloth
hag gone down, still we export grey
cloth and the same cloth is re-expor-
ted from Lancashire or Manchester
after printing. I do not know what is
the snag there. 1 wonder why the
Misister of Commerce and Industry
should not consider the installation of
new plants for producing printed cloth
in the existing textile mills where
there is not much facility otherwi-e.
Of course, I do not know whether such
plants are menufactured in our country
or not, but even if they are not manu-
factured here, a smal] amount of
foreign exchange can be made avail-
able for this purpose, so that ultimate-
ly we can export printed cloth and
similar material instead of grey cloth,
and get foreign exchange through
such export.

As regards export trade, our exports
have gone down, but we should not
forget that the gap between export
and import is less than what it was
two years back. Every country is
trying to increase its export and
minimize the imports. So, we cannot
judge by the export figures only, but
we have to consider this fact, namely,
if the gap is growing less, that is a
healthy sign and a healthy factor.

I would also say this. Some mis-
takes have been made in the past and
I think we have to suffer on account
of those mistakes. On jute, the duty
was almost Rs, 1,500 per ton in 1952 or
1983. The effect of that imposition
was that the jute mills were erected in
such countries as Iran, Egypt, Burma,
China and indeed everywhere. Of
rourse, we. have reduced the duty to a
winimum, about. Rs. 80 or.
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sometime ago and we are suffering on
account of the former heavy duty.

Some hon, Members were speakung
about export duty on tea. A.thouga
it has been reduced by two annas
recently, and although it has redured
the difficulty to some extent, still, I
would request the Minister to consiaer
the enhancement of the export of tes
in such a way that more tea could oe
grown mn our tea gardens in India.
While a duty of even four annas or six
annas may be put on the export of our
tea, it must be remembered that on
the tea grown in East Africa, Indo-
China and Ceylon, there is no such
duty, and so in future, there will bhe
a bigger competition from those coun-
tries and we will have the fear of
losing the market in those countries.
So, may I suggest that the export duty
on our common tea should be lified?
There 1s no justification for such 1
duty as we levy at present. Already,
we have lost Rs. 1,50,00,000 crores on
tea and about Rs. 2 crores on sugar.
While on the one hand, we have lost
so much amount, on the other hand,
we will have to protect our exports by
levying smaller export duties. So, if
we will not protect our exports and
forcgo a small export duty, we will
lose the whole market.

The hon. Member, Shri S. A. Danee,
said somethuing about the capitalist
countries. I have to say that we nave
made mustakes. Men make mistakes.
That 1s natural. But then, I would sav
this. There was a debale on the stecl
plants only some two or three dsys
ago. Mistakes have been made in
regard 1o these plants, But, if
mistakes had been made—I do not
know whether there were mistakes or
not really—the Minister of Steel,
Mines and Fuel took the responsibility
boldly on himself at that time. I wus
proud to listen to him and I was glad
of it. That is our heritage; our Indian
heritage, Even if the other co'leagues
make mistakes, the new oncoming
Ministers take the responsibility on
themselves. I do not know where
from Shri Dange gets his inspiration.
¥ he meant, some -countzien i .o
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west, I have to say that in those coun-
tries, if former Ministers make some
mistakes, some of them are either
killed or are sought after by the police
or something like that The new
Ministers do not consider those
actions of the former Ministers
s mistakes. It happens liks
that in those countries. I wish Shri
Dange were here.

But mistakes are there. But in
other countries, at least in some
countries, the new Ministers do not
take the responsibility for those
mistakes. The Ministers concerned are
condemned. But I am glad of our
heritage, Some mistakes have been
definitely made by the Ministry of
Commerce and Industry. But they
have agreed that there have been
collective mistakes. They afe oow
trying to do good, and I think they
have done something good. For
example, if they had not taken a quick
and immediate &ecmm in regard to
the duty on common tea, the 105 tea
gardens or at least 50 of them in
Cachar would have closed. The Gov-
ernment have lost about Rs. 1 crore
which of course they may get back dy
way of income-tax; at least half of
that may be got back. By their quick
and immediate decision, they have
safeguarded the interests of the tes
gardens.

Similarly, in regard to the textile
industry, although the Government
eould not do much, there is scope ior
doing good. I think that
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available for rich men, business man
and Rajahs who go out to foregm
countrieg along with their wives,
sisters and daughters-in-law. I do not
know how they get their foreign
exchange. Some of them stay oul
with some friends as their guestn.
Well, I do not get a chance. I have
been associated with business for
about 32 years, but nobody calls me.
Nobody invites me to be his guest. I
have seen many rich men with their
wives and even with their sons-in-law
and daughters-in-law going abroed
and staying as guests of somebody un
America or Bwitzerland.

Something should be done in this
regard. I would request the Govern-
ment to see that some chance is given
to the Members also, if it can be
arranged. It will be helpful to the
country, because we are watching the
trends here and it may be
helpful for us to do so0o in
other countrieg also. We can  be
helpful in that way. As regards the
foreign exchange involved—not much
of it will be involved—perhaps some
of the countries will be so good that
they might spend on us also.

Shri Ajit Bingh Sarhadl (Ludiana):
Madam Chairman,—
Mr. Chairman: There is such a

remarks Io the most essential pointa.

Shri Afit Singh Sarhadi: I shall be
very brief. I see the difficulty in con-
tributing much to this debate at the



exports. But, as the hon.

in each sector must be
exported. Here, I would say that not
much attention hasg been paid, of
course inadvertently, to a very
important sector, that is, the small-
scale industries sector. 1 would draw
his attention to the hosiery industry
and a few others of this category. Let
us see the hosiery industry first. The
export of hosiery in 1951 was to the
value of Rs. 2:13 crores, The industry
is concentrated mainly in Punjab and
there are about 1,200 small units
working it as the Minister knows very
well, The export in 1851, as 1 said
just now, was of the value of Rs. 2-13
crores, It dwindled to Rs. 1:67 crores
in 1953-54. In 1857, it has come down
to 60 lakhs You can imagine
the loss to smaller units. It is certain-
ly a small item in the export of the
country, but we have to look at the
small items also. What are the reasons
for this fal] in export as a result of
the lessening of productivity? It is
m of support from the Government

The hon, Member who preceded me
sald that the Government of India
must have supervision of the State
policles pertaining to industries. That
is the correct position. This hosiery
industry is practically liquidated in
Punjab, simply because of the State
policy. They have put in all kinds of
taxes—purchase tax, sales tsx, etc.—
which have practically liquidated the
Also, when the texiiles
sort of rebate in the ma

transport, In the cass of

i

of

:
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hosiery indusiry also a rebate or
concession is necessary in Postal Rates
and Railway freight when it is expor-
ted outside. The fall is certainly due to
competition from Japan in South-east
Asian countries, but yet there is no
reason why it cannot be encouraged if
proper support is given,

Simlilarly, in the case of sewing
machine industry also, it is suffering.
I am glad the hon. Minister was
pleased to say in his note that we are
earning quite a  substantial amount
through this industry., But in Punfab
especially, the industry is suffering for
two reasons, firstly lack of raw
materials and secondly lack of assis-
tance in the matter of standardisation.
Not much raw material is needed %or
the purpose of giving encouragement
to this industry. Yet the guota given
to Punjab is very much less.

Shri Manobhal Shah: For the
information of the hon. Member, we
are very proud that Punjab consumes
the maximum amount of steel per
capita in small industry

Shri Ajit Singh Sarhadi: 1 know it;
I am grateful that the hon. Minister
is very much alive and he has beens
once or twice to Punjab, doing his
best. But we need more of sympa-
thy. In regard to the cycle industry,
he knows the position very well
What is needed is austerity and eco-
nomy in the matter of internal con-
sumption to increase exports. I sub-
mit that in the case of cycle and sew-
ing machine industries, which belong
to small-scale sector, it is necessary
that we give more sympathy.

Coming to textiles, out of the 13
million spindles in the country,
Punjab has got about 1 lakh. Out of
400 mills and more Punjab has got
four. Punjab is a cotton producing
area and labour too is quite strong
and available in plenty. Of course,
it ia in the private sector, but there
is no reason why we should not take
it the public sector or at leasi have
it on a co-operative basis. From the
hands of the private sector, several
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sugar mills have been recently start-
ed and they are running ona co-
operative basis in Punjab. I am not
an expert in the matter of industries,
but I would certainly say that Pun-
jab, which is a cotton-producing
area, needs a developing economy as
other States. Government itself is
contemplating to have automatic
looms and it has been suggested from
certain quarters that it should be in
the public sectorr Why not have
them on a co-operative basis in
Punjab, something in the north,
someth'ng in the south and so on? It
is quite feasible economically. My
point is, why should you allow a
State to depend entirelv an agrieul-
tural economy? Of course, this is
subject to expert advice and I hope
the hon. Minister who has got sym-
pathy with all quarters will give
some attention to it.

16.35 hrs.
[Mr. DrruTy-SPzaAKER in the Chair)

For the purpose of increasing
exports, austerity and economy in
. the consumption of exportable
art cles is very necessary, even if we
have got to resort to controlled econo-
my for that purpose. It was gratify-
ing for me to see that the hon.
Minister in his speech admitted, or
rather confessed, if I may use that
word, that:

“As regards agricultural pro-
ducts, however, the position is
somewhat different; our agricul-
tural products, notably cotton, ol

.. seeds, oils, oil cakes, spices, tobacco,
fruits and vegetables are well-
hwwn throughout the world. But
because of the risng level of
demand at home, we have been un-
able to release sufficient surpluses
for sale in overseas markets.”

‘When we are so much short of foreign
emhmn,_ When we have got to pay
‘for’ our_planning, we can  only pay
“when we earn. e,un earn  only
wivén-we work hard-and-we can ‘work
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hard only on an austerity basls. Why
should not the internal consumption
in the country be controlled, if we
want to export more, Here too, it iz
necessary that we should save as
much as possible in order to export
more. There are certain factors. The
production here is not as high as in
other countries. The labour produces
much less here. I would draw the
attention of the House to a statement
made by the International Labour
Organisation in one of its publica-
tions entitled General Report: Re-
rent Trends and Developments in the
Textile Industry:

“In the Indian texti{le industry,
the work load and the number of
operatives tend'ng a given number
of machines. as also the production
tigures, show wide wvariations as
between different centres and mills.
As against an average of four to six
ordinary looms handled by one
operative in the United Kingdom
und 32 automatic looms in the
United States, the Indian operative
handles 8 minimum of one ordinary
loom and a maximum of four ordi-
nary looms. S milarly, the maxi-
mum and minimum number of ring
frame spindles handled by an
Indian operative is 440 and 120 res-
pectively as compared to an
average of 800 in the United King-
dom and 1,200 in the United
States.”

If that is the condition of productivity
of labour, we have to see how we can
improve it fyrther. . 2 S

The th'rd polnt.re‘late: to planuning
in tapping the foreign markets and
providing facilities to the exporters.

'This is very necessary. Particularly

in the small-scale industry sector,
there should be advisory bodies which
should tour outside for the purpose
of finding markets. It should not be
left to indtv'duals, byt it should be
taken at the governmental level  So,
¥ would-submit that ' the mtver of



small-pcale industries, it is very neces-
found

Shri Tangamani: Mr. Deputy-
Speaker, I shall refer to one of the
items of export which has not been
referred to in detail by any hon.
Member who preceded me, although
Mr. Ranga touched upon it. I mean
the handloom sector of the textile
industry. _Hon. Members have dealt
with the mill sector in great detail.

The importance of the handloom
export must be viewed not only in
terms of earning of foreign exchange,
but also in relation to the place that
the handloom industry enjoys in the
employment position of the country.
It has got tremendous employment
putential, and that is inherent in the
very nature of it. There are 24 m.llion
handlooms today—that is the estimate
and it employs nearly 7 million people,
In the mill sector, according to the
figures suplied to us, nearly 800,000
workers are employed and they
produce 1,600 million yards of cloth.
In the Second Plan the handloom
sector has to produce more than 2,000
million yards. India has an ancient
tradit on of trade in handlooms. There
has been trade with European
countr es, Egypt, Far East and other
countries even during the middle ages.
The names of certain patterns have
become traditional names, and they
have got some special trade names
also.

In the 20th century the area of
operation has been restricted mainly to
countries in the Middle East, 5.W.
Asia Burma, Ceylon, Malaya and
Nigeria. The value of exports to the
traditional markets in the year 1956,
according to the figure supplied by the
Government, is Rs8 crores.
the year 1837 it hag dropped to Rs. 5'3
cro‘::gp.‘..lndt‘ ﬂ;u drop is visible

— -t
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particularly in the case of Ceylon,
Malaya and Nigeria. Regarding
Burme and Ceylon, may I inform the
hon. Minister that it .s a matter which
has to be settled between Government\
and Government? Because of certain
import restrictions imposed by the
Governments of Ceylon and Burma
we are not having the desired exports
to these countries, Nigeria also tradi-
tionally used to import a certain type
of lung’s, and they are mostly produc-
ed in South India. This trade s
nearly 100 years old. The restriction
in the export of this kind of lungis to
Nigeria may be due to competition
from other countries. That is also a
matter that will have to be gone into.

The All-India Handloom  Fabrics
Marketing Co-operative Society,
Bombay—that is the central market-
ing socicty—has got a marketing
scheme for the traditional markets.
It has got its emporia. But what is
required is more publcity in the
markets particularly in East Africa.
They must also search for new mar-
kets. This House was told on several
occasions that there is an increasing
interest in the United States and thg
East European countries for these
products. One survey team has also
presented a very encouraging report
that we will be able to expand our
markets in add tion to the traditioral
markets. So, the All-India Handloom
Board must give very serious thought
to this aspect of the matter.

The design centres, which are now
being organised by the board, and the
sample products must be made more
popular. Then, India is also wvery
rich in the consciousness of colour.
So. an expart corporation must be set
up. This was referred to by Shri
Ranga also. That corporat.on can act
as an agency for exports to European
countries, United States, USSR  and
other countries.

We are happy to learn that some
show _mp_m_:’__wuulﬂ_._.be set uu__tn

- e e
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New York and West Germany. Some
more show rooms must be set up in
east European countries and also in
other countries where we would like
to have sale of handloom fabrics.

Then I would like to say that the
handloom industry will not be able
to thrive unless the protection which
has been extended by the Govern-
ment of India, is continued. I would
only refer to-a  particular aspect,
namely, the question of rebate which
was extended to handloom goods.
Previously, the rebate was given at
the rate of 9 nP. Then it was reduc-
ed to 8nP, in December, 1957. There
way protest from varnous figndioom
weavers' organisations and then for
some time it was increa<ed to 12 nP.
Nujy & has again gone back to 8 nP.
In- connection, 1 would like to
mention what the Textile Enquiry
Committee Report, which has been
discussed threadbare in this connec-
tion, has to say about handlooms. I
am quoting from page 18.

“In making our recemmmendations
with regard to the spinning indus-
. try we have assumed that the pre-
sent policy of Government of ac-
cording adequate incentives to the
handloom sector will continue.
We have recommended for the Tex-
tile Mill Industry that no changes
should ordinarily be effected in the
level of excise duties during the
middle of the financial year. Simi-
larly, for the handloom industvy
the extent of assistance available by
way of rebate should be placed on
a fairly stable basis and not sub-
jected to fluctuations at short notice,
The stability of the rebate gys-
tem will then enable all' persons
engaged in the handloom’ industry
as also in @ way in the spinning
section of the Textfle Indusiry to
plan production in an adequate
measure. We recommend to the
Government that subject to the
major policy decision in this res-
pect and after examining the
necessary  data, they should
announce the messure of
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assistance by way of rebate on
annual basis as far as possible.
Committee is informed that the
India Handloom Boards has already
set up a Committee for the purpose _
of working out the relative com-
petitive position of handloom vis-a~
vis, other sectors of the Textile In-
dustry. This investigation would
help in planning the protection to
the handloom industry and assist-
ing them.”

So, my point is that there should
not be this fluctuation in the amount
of rebate. Now, as I hdave already
stated during the Second Plan period
out of the target of 8,400 million yards
the deffeit of [,700 milfion yards fas
got to be made up by this item. In
this context I must say that the mill
sector has not been very sympathetic
towards the handloom <ector. This
House has passed a legislation reg-
tricting or prohibiting the manufac-
ture of coloured saries and also bor-
dered dhoties. What is it that we
find? We find that this has Feen more
or less bypassed by the textile indus-
try. In the South particularly, wi.ere
we have got a large number of spin-
ning mills only, this could not come in
but :n Ahmedabad, Kanpur and Bom-
bay we are told that devices are adop-
ted to bypass this measure of legisia-
tion, viz., instead of having these
bordered dhoties ordinary dhotics are
manufactured and then border is put
after its manufacture. The real pur-
pose is to defeat the intention of the
legislation. I hope the Government
also will take up this matter <eriously.

South Zone including Mysore con-
tains more than 50 per nent of the All
India loomage. My submission is that
the Zonal Council should discuss .his.
State Governments also should enter
into the market as the biggest pur-
chaser of handloom goods made to
specific standards thus relieving the
underemployment in the ro-operatives
at least by 50 per cent

If capital is a bottleneck we must
draw the entire loomage into co-
operatives. Market wesvers wnth
their resources ean bring the whole

2i's



n Motion re:

rated capacity into production. Gov-
ernment can take over 30 per cont of
it.

Now, today the rebate or the con-
cassion that is given is only to those
handlooms which are in the co-opera-
tive sector. About the co-operative
sector and also about the textile in-
dustry I want to make an ohservation,
I am informed at several cenires,
particularly in Ramnad District of
Madras Btate, that in certain co-
operatives bogus traniactions take
place whereby neither the varn is
produced nor the cloth s produced
but somehow for the purpose of ge:-
ting this rebate some methed is
adopted. I would like the hon, Mins-
ter also {0 see and check up how this
fraud is being committed in many of
these co-operatives.

In the same way in the mill seclor
what we find is that in the name of
rehabilitation although thore has not
been any attempt to moderaise
machinery this thing is being claimed.
One Labour Appellate Tribunal has
rightly pointed out that the textile
millowners are now beceming more
rehabilitation conscious. But now
even when the rehabilitation accord-
ing to the Bombay formula is given
to them we find that they take the
case to the Supreme Court I would
request that particular interest to see
that those cases which have been
taken to the Supreme Court are with-
drawn. I can refer....

Mr. Deputy-Speaker:
Member's time is up

The hon.

in Madura and the South Indian Mill-
owners who have taken these cases
to the Supreme Court.
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tion that has been taken up, we find
that there has been a mndification
but in this modification waat we sug-
gest, without going into details,
because of these bottlenecks, e.g., the
negative certificate from the Excise
Controller, certificate by a chartered
accountant with regard o th2 number
of looms, heavy membership fee, all
these things really do not  benefit
them.

Shri Manubhai Shah: As far as the
cxport promotion scheme for cotton
textiles is concerned, it is only dye-
stuffs, chemicals, imporied cotion and
machinery modernisation. It is not
rayon at all

Shri Masubhai Bhah: It is for the;
silk industry and rayon industry: not
for cotton textiles.

Bhrl‘hmmni:()nthei_mpcnot

artificial silk....

Mr. Deputy-Speaker: There is some
difference. That might be resolved
by mutual discussion privately.

Shri Tangamani: I would like to
submit that even though it is extend-
¢d to the handloom scctor, because of
the restriction which has been impos-
ed, the benefit is not going fto the
handloom sector.

st v oy - 9O e g
? oreft It ®) gyaTz AT W f
TR wly wfre F fafer w1 ot s
frar &\ ffY oy Wi ¥ o F R
% A o AaTA Y Wil W
AN Rz § 77 N wx QAT ThA 1 7T
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P 1 ¥ T § AT 9Py AT Oy s

a3t § fis Farfony o7 oY B2 & 99 d aram
Tt & o caw i Tz T &
ATTA W1 N GTATT ATFT AT § AL O
wgm wear & 1 gafee s fafer &
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¥ | & Famar g & s wmw gw w
O IF F w7 & &, AT WTIE H AT
T § A WIORT 19 FOE 7 I
g SUT T FIIT TN E FEFAT

17 hrs

w0 zATef faey & a1t q 73 wamr
rEAT B A 7T w2 09 0F U3
T ¥ wATEY toew e g
¥ 1 ofq o1 F & ox &7 97 Fasw: g
fegramt & A TmAT | TT® w1 A
41 I &7 faen e & Sfacs aresi
&1 il § I9q qw i faew fqmx §
fewer 1dr ¥\ F wean g w9 2F
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- €, e g wrdw faew € Wik
L& WIT §T HILT CREANA 47 608 ¥
w54 § | g frew wwder F e §
WY it ard s N Ty § Wik
Fart Wi WAy foew & awT &
eaTa e a1 Ave v § | yaled
a1 g7 Tt W1 gy frew £ ot
M WGFT SaAT AT @ fr w9R ¥
STIHT T W ATAAT |

oA ¥ ¥ g0 € w7 wwan § fe
1 21 e e 7 7 f2d § 97 qewlr
wgEy WO X O 8w won § fe
|t @ ey ot 7 fafor & o Far
FIX Wi 2, oA a<g A IEA B o
¥ Y 7 OF 47 T2 &;qT WL T
# & sGorT 7 e qfg goft

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
1 am grateful to the hon. Members for
the way they have discussed the
various aspects of the export prob-
lem.

Mr, Deputy-Speaker: He can say
the rest tomorrow.

17.02 hrs.
The Lok Sabha then adjourned till

Eleven of the Clock on Friday, the Sth
December, 1858.





